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SHRI DINESH GOSWAMI: Madam, I
also beg to lay on the Table a copy each
tin English and Hindi) of the following
papers —

I. (i) Thirty-first Annual Report and
Accounts of the Indian Law Institute,
New Delhi, for the year 1987-88, to-
gether with the Audit Report on the
Accounts,

(ii) Statement by Government accept-
ing the above Report,

(iii) Statement giving reasony for the
delay in laying the paper mentioned
at (i) above,
[Placed in Library. See No, LT—
244/89 for (i) to (iii)],

II. A copy (in English and Hindi) of
the Ministry of Law and Justice (Legisla-
tive Department) Notification S.0, No,
958(E), dated the 17th November, 1989,
publishing the Conduct of Elections
(Third Amendment) Rules, 1989, under
section 169 of the Representation of the
People Act, 1951.

[Placed in Library. See No. LT—
232/89].

III, A copy each (in English and
Hindi) of rthe following Notification of
the Ministry of Steel and Mines (Depart-
ment of Mines), under sub-section (1)
of section 28 of the Mines and Minerals
(Regulation and Development) Act,
1957: —

(i) G.S.R, No, 908(E), dated the 19th
October, 1989, publising the Mineral
Concession (Amendment) Rules,
1989,

(ii) G.S.R. No, 786(E), dated the 23rd
August, 1989, declaring certain mij-
nerals to be minor minerals in super-
session of the Notification of the
Government of India G.S.R, No, 436,
dated the 1st June, 1958, [Placed in

dated the 1st June, 1958,

[Placed in Library. See No. LT—
233/89 for (i) and (ii)]

Report 2nd Accounts (1988-89) of
the Water and Power consultancy, Ser-
vices (India) Limited, New Delhi and
related papers, ’
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THE MINISTER OF STATE (INDE-
PENDENT CHARGE) OF THE MINIS-
TRY OF WATER RESOURCES (SHRI
MANOBHAI KOTADIA): Madam, I
beg to Iay on the Table, under sub-section
(1) section 619A of the Companies Act,
1956, a copy each (in English and Hindi)
of the followng papers :—

(i) Twentieth Annual Report and Ac-
counts of the Water and Power Con-
sultancy Services (Indiay. Limited,
New Delhi, for the year .1988—389,
together with the Auditor’'s Report on
the Accounts and the comments of
the Comptroller and Auditor General
of India thereon,

(ii) Review by Government on the
working of the Company,
[Placed in Library. See No. LT—
61/897, '

REPORT OF THE COMMITTEE ON
SUBORDINATE LEGISLATION

CHOWDHARY RAM SEWAK (Uttar
Pradesh) . Madam, I beg to present the
Seventyninth Report (in  English and
Hindi) of the Committee on Subordinate
{ egislation,

MOTION OF THANKS ON THE
PRESIDENT’S ADDRESS—contd,

SHRI SUBRAMANIAN SWAMY
(Uttar Pradesh) : Madam Deputy Chair-
man, I would like the Government to
make a statement on the policy of this
new Government on Tibet. I say this
because the “Times of India” today says
that Mr, George Fernandes assured a
Tibetan rally and urged them to  step
up their campaign to make Tibet indepen-
dent, T would like to know whether the
new Government wants Tibet to be
made independent because no  previous
Government has supported it.

THE DEPUTY CHAIRMAN: You
have given your notice, Let the Govern-
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i,
[The Deputy Ohairman}-

ment take mote of it and reply to it
Whatever they say, we will put it before
you,

SHRI SUBRAMANIAN SWAMY
You must direct them to make a state-
ment,

THE DEPUTY CHAIRMAN: The
Chair does not direct anybody, (Inter-
ruptions), We have got a lot of con-
straint rof time, Mrs. Jayanthi Natarajan,
what is.your problem ? Please be brief.
(Intexruptions).

SHRIMATI JAYANTHI NATARA-
JAN (Tamil Nadu) ; I will take not even
one minute, (Interruptions).

SHRI SUBRAMANIAN SWAMY :
This is a matter of great importance,

THE DEPUTY CHAIRMAN: I told
you, when the Government takes note of
it, when it informs us, we will let you
know.

SHRI SUBRAMANIAN SWAMY :
That is not the ...

THE DEPUTY CHAIRMAN : That i3
my ruling,

SHRI SUBRAMANIAN SWAMY - It
is not an assurance, But do you admit it
is a serious matter ?

THE DEPUTY CHAIRMAN: It is a
very serious matter. If you think so, if
the Government think so, they will come
back. (Interruptions).

SHRIMATI JAYANTHI NATARA-
JAN ¢« Madam, I want to raise a very
important issue, (Interruptions).

SHRI VITHALRAO MADHAVRAO
JADHAV (Maharashtra) : Madam, it is
directly concerned with the policy on
external affairs, Are they going to change
it?

THE DEPUTY CHAIRMAN:. Mr.
Jadhav, he does mnot need your help.
Please let us have the listed business, We
have got -a very important business. And
theze i, constraint of time too. Please sit
down.
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SHRIMATI JAYANTHI NATARA-

JAN - Madam, 1 want to raise a very im-
portant jissue, I want to request the Gov-
ernment, through you, Madam, to order
an investigation into something very seri-
ous, (Iaterruptions). Madam, the Tamil
Nadu Chief Minister, yesterday, threa-
tened the PTI office saying that... (In-
terruptions) ... telephone (Interrup-
tions).

SHRI V. GOPALSAMY (Tamil Nadu):
It is utter-faisechood. (Interruptions),

SHRI V. NARAYANASAMY (Pondi-
cherry): Madam, he used the word he
will sack them’ ...(Interruptions)....
He has threatened the press telling upon
free press, Are they threatening the pre;s?
This is the attitude of the Chief Minis-
ter of Tamil Nadu, An investigation
should be ordered. There is crisis in

Tamil Nadu. Madam, this must be inves-
teated, (Interruptions).

SHRI V, GOPALSAMY : You have
no right to speak about pres: freedom,
(Interruptions),

THE DEPUTY CHAIRMAN: I do
not understand who is speaking really be-
cause I am hearing at least half a dozen
voices, I do not think I can understand
anything that is going on, (Interrup-
tions). Just a minute, There are two
issues, If it is Tamil Nadu or Sri Lanka,
I hear a number of voices, At fYeast let
one person speak so that the Chairman
can take note of it,

SHRI V. GOPALSAMY: Madam,
have they been permitted to make a
special mention ? (Interruptions). It id
utter falsehood,

THE DEPUTY CHAIRMAN: Mrs,
Jayanthi Natarajan, you give notice to the
Chairman. (Interruption), Mr. Gopal-
samy, let them give notice to the Chair-
man, Please sit down. Take your seat.
Mrs. Jayanthi Natarajan, you give notice
to the Chairman, If he permits, I will
allow you to speak, (Interruptions).

SHRI MIRZA IRSHADBAIG (Guja-
rat): Madam, I want to raise a very
serious matter, Please allow me. (Inter-
ruptions),
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THE DEPUTY CHAIRMAN: How
many people can speak at a time? (Inter-
rupticis), Please listen to thy Chair also.
(Interruption). Please, Mr, Gopalsamy,
take your seat.  Mr, Desai, please sit
down. I have told the Member that if
she gives notice to the Chairman and if
he allows a disoussion, then why the Chair
should have an objection. Now let us
go ahead with the Motion of Thanks,
(Interruptions).

SHRI MIRZA IRSHADBAIG: Ma_
dam, one minute. I am raising a very se-
rious matter, (Interruptions), Madam, it is
a very serious mater, ... ..

qegafy St ¥ sfywreer & 9
™ 939 & UF AEAT &€ A
g. .. (swwaw) ...

SHRI JAGESH DESAI (Maharashtra)
Madam, Mr. Kanshi Ram has made a very
serions charge... (Interruptions)... and
the Home Minister must come out with
a statement and with all the facts before
this House. We should know the persons

who are anti-reservationists. .. (Interrup-
tions)... 1 think it is the Lok Dal] and
the BIP... (Interruptions) ...He has

made it very clear.  Therefore, I would
like the Home Minister to make a state-
ment on this... (Zaterruptions)...

SHRI K. V. THANGKABALU (Tamil
Nadu); Only ope minute, Madam...
(Interruptionsy . ..

THE DEPUTY CHAIRMAN: I will
agajn request the honourable Members. ..
(Interruptions) .. Plzase let me give my
ruling. . . (Interruptions) ... 1 will request
the honourable Members again to give in
writing about whatever they want to
speak in the Houss and then we cah have
the debate. But now I have to go accord-
ing to the listed business ..(Inrerrup-
tions) . ..

o Dt gatedn @ sl Sy
& wfawew ¥ gy T® 989 &
gs AWAT 9 e § ) gd fear
g fea wg &1 S Tl Y
¥ wfqarasr ¥ 9% T UK FE T
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He might have received a threatening let-
tex. . . (Interruptions). . .

THE DEPUTY CHAIRMAN: All right.
I wil! ask the Secretariat to find out about
the wcli being of Mr. Ram Awadesh
Singh. .. (Interruptions) . . .

SHRI KAPIL. VERMA (Uttar Pradcsh) :
Madam, just onc minute oaly.. (Interrup-
tiuns),

s W 7@ grEa (SR NaW) ¢
AeHE gee fagk ¥ @W g
fage & s % W g | agi-
Wgl ®HE ®t @R § agl 9%
AIERT & @ &1 wfay qg guAw
faar #1 fawa gt

st wiwt goieaw : Ay, § woe
qavSg WA |

Madam, one stranger is here. You better
enquire as fo how ope stranger can come
inside the Rajya Sabha Chamber. . (Inter-
ruptions) ...Please enquire about it...
(Interruptions) . ..

THE DEPUTY CHAIRMAN: I do not
know which cat hay come out of whose
bag. .. (Interruptidis) . ..

SHRT V. NARAYANASAMY: Probab..
ly elected by the Janata Dal. .. (Interrup-
tions). ..

THE DEPUTY CHAIRMAN: 1 will
have to find out...(Interruptions) ...
SHRI SUBRAMANIAN SWAMY:
Nowadays the Black Cat Commandos are
there and it may be one...(Interrup-
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SHRIL KAPIL VERMA: Madam, many
JOULLlailsts. . . (lnterruptions) ... were
artested r Dein when they were protest-
wg. .. ({aterruptions) ,,. § want the
Government to make a statement...
(huterrisptions) . . .we have been reques:-
ing ior a staiement and you also kindiy
asn e Qovernment to make a state-
ment. . . (Interruptions) . .,

THE DEFUTY CHAIRMAN: Order,
piease ... (Inferruptions) ... Now,
wus. Byoya Chakravarty to speak on the
Motion ot Thaoks ... (Interruptions)...

SHRIMATI BIJOYA CHAKRAVARTY
(Assam): Madam, I rise to support..
Unterruptions) . . .

Mo WNHL T (ST MW :
A W, AU AR W eanw
§ | SRAWNR WEEET, 4 @F I
§ WEEAYS sE M W W AT
A WIIeE HIAT WA g .. Lk
SHRI V, GOPALSAMY: Madam, how

can he say ail these things?...(Interrup-
nons) ...

SHRI PUTTAPAGA RADHAKRISH-
NA (Andhra Pradesh): Madam, how can
ht say alt these ihings ...{ Interruptions)
...Ig it going on  record...(Inferrup-
tions) ...

THE DEPUTY CHAIRMAN: No. 1
have not permitted him. It s not going
on record...(Interruntidas)..,Only what
Mrs. Bijoya Chakravarty speaks is going
on tecord. .. ({nterruptions). ..

SHRIMATI BIJOYA CHAKRAVAR-
TY: Madam, I rise to support the Mo~
tion of Thanks on the President’s Address
moved by Shri Yashwant Sinha. . (Interrup-
tions) ... Madam, the people are really
very happy that the Janata Dal Govern-
ment has come at the Centre ... (Inter-
ruptions) ...

THE DEPUTY CHAIRMAN: Order,
lease ... (Interruptions)

SHRIMATI BITOYA CHAKRAVAR-
TY: Some of the Members in the House
stateq twat they have got a majority. I
have no pbjection. But I want to say here

*Ngt revnrded,
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that mesfe majority is nothing, The Con-

gress Party in the other House had 400

Members but 400 Memberg failed to save
their Government, (Interruptions).

Yesterday one Mamber mentioned about
the north-east and south. Bug she forgot
to mention the mainland: U.P, Bihar,
Orissa, Rajasthan and some other States
where it was wiped out.

The Address of the President is a com-
prehensjve policy document. The President
very deftly pinpoints the core and crux
of the problems facing the country over
the years. It is true that the Indian elec-
torate have shown political maturity.
They desired a change and they got it.
They got a new Government,

It is true that the Government is com-
mitted to fulfii the mandate given by the
people, T quote from the Address:

“My Government pledges itself to ful-
fil the mandate given to it by the peo-
ple. The Government will work to re-
store the dignity of the nation and of
the individual. The (Government pro-
poses to adopt an alternative model of
governance and develorment based on
socialist ideal; of economic equality and
social justice;, federalism and decentrali.
sation, institutional accountability and

human rights. ..

Madam, Punjab is the toughest problem
the country i facing today, It is a prob-
lem involving emotions angd sentiments.
Feelings when wounded may sometimes
create crisis of confidence, The emotions
and pentiments of the Sikh community
were ‘badly hurt, I hope that our new
Government under the leadership of the
Prime Minister, Shii Vishwonath Pratap
Singh, will be able to solve all thesel prob.
lems. It is for the first time that an all-
party meet took the resolve. We all feel
the «incere approach of the Government
towards solving the Punjab problem. The
recent visit of the Prime Minister speaks
volume about this.
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I come from the north-eastern gegion and
we have got our own problems. The coun-
try earns a major portion of foreign ex-
change through Assam through Assam tea,
But in return what are we getting? In
exchange we are getting nothing. More-
over, thelre are floods and there is erosion.
Till now, no steps have been taken to con-
trol the mighty river Brahmaputra. The
Brahmaputra Board had been constituted
in the yefar 1981 and it had placed befoic
the Government the Master Plan of Bra-
bmaputra, But the previous Government
did nothing to give its financial approval.
So I hope that our new Government will
see to it that more fundg and more money
is provided to Assam,

Moreover, there are other problems of
Assam. We have got the border problem
with our neighbouring States. We have
problem of railway lines also. The broad
gauge ling stops at Guwahati. ¥t never
goes beyond Guwahati. Therefore our
trains in Assam will move like insects in
the 21st century. 1 hope that the Gov-
ernment will surely take care of this thing.

Agitation for Bodoland 18 causing grave
concern to the people of Assam. Further
division of Assam is not advisable political-
ly, noy is it viable economically, Demo-
graphically and geographically it is unten-
able. Doubiless, the BODO people have
got their own genuing demands. I have
got no doubt about it. But I want to say
here that the vested interests in New Delhi
have been instigating these pcople against
the Assam Government and some sections
of the people. We penduced in this House
documentary evidence to prove that the
previous Government itszif was instrumen.
tal in crealing a grave law and order
situation in Assam by ‘nstigating a few
sections of the people therz. T do not like
to discuss it more,

Madam, now I want to mention about
thed communal disturbances. Communa)l
disturbanceg pose¢ a grave threat to the
integrity and security of the nation. There
are manifestations of communalism and
fundamentalism which have created bad
blood in our body potitics, This is a chal-
lenge not to the Government alone. not to
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the party alone but to the entire people
of the country. We can never allow some
people to have small gains by dividing the
population of the State.

Regarding the minority community, 1
can say here and 1 can claim here that
the minorily community should also have
a sense of security, They are a part and
parcel of this country and they should
have a sense of belonging. The new
Government will surely ensure it.

Regarding our foreign policy I want to
mention a few points, We can never as-
sert that till now we had been getting an
unqualified praise from all quarters for our
foreign policy. During the previous Gov-
ernments regime, the pon-alignment policy
became a suspect for reason best known
to all of you. Our country, under the
present leadership, will surely maintain an
equidistance from big powers. (Time Bell
rings). 1 am finishing within two minutes.
I must point out herc that only a strong
angd resourceful country with strong ieader-
ship can pursue a meaningful foreign poli.
cy. Sound economy, strong defence and
solid national character are the pre-condi-
tions of a successful forcign policy. I am
sure under the leadership of our Prime
Minister these conditions wil] be fulfilled
properly. Our approach to our neighbours
like Nepal and Sri Lanka tas not been a
pragmatic one. In respect of Nepal, the
previous Government bchaved more like
a big “rother than like a best friend, We
must appreciate the sentiments of small
countries which are closely dependent on us
for their vital necessities. I conclude, Ma-
dam. T sincerely hope that the Govern-
ment will surely take stock of the situation
and stake right steps. Thank you.

THE DEPUTY CHAIRMAN: Before
you start, I must mention that there is 2
long lst 3f Congress Members and there
is very short time at my disposal, Kindly
be brief and take not more than 12 minu-
tes.

SHRI ANAND SHARMA (Himachal
Pradegh): Madam Deputy Chairman, the
House is discussing , Motion of Thanks
on the President’s Address, Though ~we
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are grateful to the Presideny for his Ad-
dress delivered on bebaif of a minocrity
Government with a majority support, the
minor.ty Government which has been in
office for two weeks at the time wheq this
Address was writien, The Addresg is full
of platitudes, full of palliatives, full of
promises ang tall claims I for one,
Madam, am not surprised by the contents
of this Address and the claims of the
Governmen; because the Governmeat is
headed by an individual who is well-knowp
to indulge in exercises of self-praise, of
patting himself on the back., So, even be-
fore his Governmnt has set rolling, he has
started not only making tall claims but
alsp giving ap impression that it is truly
a great Government, 5 great leadership
which has been installed, Madam, ano-
ther impression which the President’s Ad-
dress has scught to be created is that the
new Government has inhe-ited nothing,
that there was no legacy of the previous
Government, and if  there was  ever
any legacy, it was all dark, it was all bad,
There could not be a greater travesty of
truth, Thoygh ore would admit that no
Government is perfect, no Government is
in g position to fulfil all its stated objec-
tives, it is unfortunate, ang it is unfair for
the present Government to say that it has
inherited nothing but darkness, nothing
but empty coffers that you have inherited
a situation which is not only demoralising
for the nation but also an uphill task. Ma.
dam, I need not go into the details of what
Shri Chavan has said yesterday about the
state of economv and the performance of
the previous Government. But it arpears,
Madam, that they have have yet not realis-
ed that they are now in the Governms:nt
ang they are np more conducting an elec-
tion cammaign. An election campaign which
was full of deceotion fu! of fals-hoods
full of false promises. The previous Gov-
egnment had mads commendable achieve-
ments in various fields under the most tey-
ing circumstances. If 1 have to cite a few
examnles the crisis management Jf the
previous Government, the manaziment of
the droucht of 1987, the stat~ of India’s
eoonomv the estecem in which India Is held
aM over ths world the state of defence
theee are the” things which should have
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a least been acknowledged. Waen  the

new Govcroment refers to the pioblem ot

Punjab, it forgets to mentiop the efforts

U build a nationaj comsensus and recon-

ciliation. . . ([1terruptions) .

THE DEPUTY CHAIRMAN: Please
continue,

SHRI ANAND SHARMA: Madam,
they could have alsg referred to the ear-
lier efforts in building up a national con-
schsus and in promoting national rcconci-
hation as was reflected in the Assam ac-
cord, the Mizoram accord, the GNLF ac-
cord , and the TNV accord, Nobody can
deny that the conflict was minimised and
the people of these Suates wele brought
into the mainstream and the democratic
process, But one cannot expect any
sincere admission of facts from a Gov-
ernment which has come into power only
because of a sustained campaign of vili-
fication, sustained through  insinuations
and innandoes over a period of two
and a half years, And now they made
a contention that there has been a verdict
of change, that there has been a com-
plete rejection of the Congress  Party.
This claim is most absurd, Yes, Ch.nge
has tzken place, The election aiithme-
tic has been very clear to us., But the
question is whether people have voted
for change and in what respect, When
we discuss this, we have to take the na-
tion as a whole, from Kashmir to Kanya-
humari, How have the people voted?
What has been the pattern of  voting?
The Cengress Party has suffered setbacks
in the North, But it isx the Congress
Party alone, despite the election results,
which has emerged as the only national
party.. . !

SHRIMATI RENUKA CHOWDHURY
(Andhra Pradesh): Elections are over.

SHR] ANAND SHARMA: You don't
have to tell me, Y am pointing out here
what is mecant by this ‘verdict for change
and mandate’, Tt is only the Congress
Party which has emerged as the national
party. ft is *he Congress which  has
emerged as the largest party., And yet,
you have the audacity to claim that there
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is a rejection, We have accepled  the
veralct gracefuily because we did  not
gel a imajority.

SHRI V. GOPALSAMY: There was no
alternative,

SHR: ANAND SHARMA; All right,
No alterpative, Conceded. Even  if
you say that, I would like to point out
that w2 accepted the verdict because we
never wanted to compromise on princi-
ples. We never wanted to go in  for
unprincipled alilances as is reflected in
what you have done, It is the saffron
of the BJ.P., the khaki shorts of the
B.J.P.,, the req flag of the C.P.L:(M) and
the green of Devi Lal. We never wanted
to go in for such unprincipled alliances,
We never wanted that, (Interruptions)

SHRI B, SATYANARAYAN REDDY
{Andhra Pradesh): We are all citizens of
this country. Don’t forget that. (In-
tevruptions)

SHRI V, GOPALSAMY; In all demo-
cratic countries of Europe, there is coali-
tion Government,

SHRI ANAND SHARMA: Madam, in
the rrosident’s Address,,, I think,  the
Leader of the House is quite unfair...

THE DEPUTY CHAIRMAN: We are
sorting out some provlem in regard 1o
allocation of time, You go ahead, I
am hearing you,

SHRi ANAND SHARMA: Madam, the
President’s Address says that there i5 a
mandate, Mandate for whom? I do
concede that we did not get a majority,
But who has got the mandate?  After
the campaign of vilification by this un-
principled alliance, they have managed to
only around 140 seats and they claim that
they have a mandate, (Intcrruptions)
What is the percentage of votes secured
by them, all the three put together? The
Janata Dal has sccured 17 per cent of
the votes, the C.P.L(M) has secured 9.1
per cent and the BJP., 11 per cent
These three parties put together have less
percentage of votes than the percentage of

votes polled by the Congress, Where is
the mandate?
SERIMATI RENUKA CHOW-

DHURY: They are all Indians. ({nfer-
ruptions).
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SHRI ANAND SHARMA: Madam,
kinu.y see how much time they are eating
up.

SHRI GHULAM RASQQL MATIOQ
(Jammu and Kashmir): Mr, Gopalsamy
is the villain of the piece. He does not
allow anyvody to speak,

SHRI V., GOPALSAMY: He is enjoying
the interruptions,

SHRI ANAND SHARMA: Where is
the question of mandate? This is the
Govwurnment of the second largest party,
supported by the third and the fourth lar-
gest parties.  And this Government pro-
mi.cs to perform, perform miracles! May
I remind by friends on the other side that
to perform as a Government, it requires
ideoiogical clarity, ‘consensus, unarimity
and unity in approach? But here we
have a Government which has three
different manifestos, If you talk  of
the verdict of the people, if you talk of
rejection, of the people the National
Front has folded into a regional front,
by decimating the D.M.K of Shri Gopal-
samy and by routing the TDJPR. of
Shrimati Renuka Chowdhury, I do  not
know why you are laughirg about, You
must be shedding tears for Rama Rao.

[THE VICE-CHAIRMAN (SHR1
SATYA PRAKASH MALAVIYA) in the
Chair].

SHRIMATI RENUKA CHOWDHURY:
1 am shedding tears for you,

SHRI ANAND SHARMA: We do
not need, The Congress is strong
enough to take care of itself. (Imterrup-
tions)

SHRI V., GOPALSAMY: You have to
joint the A.1,A.D.M.K. (In‘errupticns)
SHRI ANAND SHARMA: Mr. Vice-

Chairman, this is the state of the Nat-
ional Fornt and its Government, Its mani.
festo is totally opposed to the manifesto
of the BIP which cally for scrapping the
minority commission, repealing  article
370 and differs with KF on varions oher
issuzs, So, it is a minority Government
with the support of two extremes the BJP
and the Left and with three manifestoes,
It is a peculiar situation,
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SHRI V, GOPALSAMY: It is really a
peculiar situation.

SHRI ANAND SHARMA: Manifesto
is one only and on one manifesto, one
ideology, one programme the Government
can perform, but here the situation is dif-
ferent, As far as they are concerned, their
state is of an unfortunate man with weak
legs, but that unforunate man is arrogant
enough of claim that he is strong enough
to participate in an athletic competition,
That individual manages to stand with the
help of two crutches, the left crutch and
the right crutch, representing two extreme
forces in the Indian polity and the moment
this person tries to move, the crutches
move in twp different directions and it is
bound to fall flat on the face and that too
in the mud created by this unprincipled
and unholy alliance. That individual is
none other than the Self—eulogising lead-
er of the present Government Shri-Vishwa-
nath Pratap Singh (Inrerruptions). 1 said
leader of the Present Government Prime
Minister of India, I am an Indian, I feel
sad that India has Vishwanath  Pratap
Singh as the Prime Minister.

SHRI V. GOPALSAMY: As a hench-
man of Rajiv Gandhi you have to  be
sad, (Imterruptions),

SHRI ANAND SHARMA: Sir, it is
basically a marriage between incompati-
ble parties where the pariies io the mar-
riage refuse to consumate the marriage
and yet he has promised to give a heal-
thy baby. This is so because the BIP
is outside, the CPM js outside, They
are parties to the marriage and they are
promising to the nation through this
President’s Address also that they  will
deliver, How will they deliver when
they refuse to consumate the marriage?

SHRIMATI RENUKA CHOWDHURY:
Do you want to be the midwife of some-
thing.. .

SHRI ANAND SHARMA: That is
your job.

The President’s Address also calls for
restoring the dignity of the nation and
the diguity of an individual. 1 do not

[RAJYA SABHA ]

on the President’s 216
Address

know what had happened to the dignity
of the country. I for one thought that
India was held in the highest esteem be-
cause of its principled stand on interna-
tional issues becaise of its sound policies
and political stability. I never thought that
after India’s indefpendence the dignity of
the nation iad suffered in any respect, but
here an impression is being given that
this nation has no dignity or had no dig-
nity tilt Shri Vishwanath Pratap Singh
became the Prime Minister, that India had
lost all its prestige, I strongly object to
this reference in the President’s Address,
It is a matter of shame, We all are
Indians, A change of Government does not
mean that you denitirate the prestige of
the nation. In the past also you questioned
the very dignity of the nation and itg peo-
ple. They should have been a bit more
careful there, I do not know when the
dignity had suffered,

SHRI V. GOPALSAMY: Since 1984,

SHRI ANAND SHARMA: I am re-
minded of the period when the Janata
Government was in power and India
which was the leader of the third world
was not cven referred to at the Havana
Summit of the non-aligned countries. It was
not evan represented by a ministerial-level
delegation. Again when the] Government
of India did not take a principled stand
on the US invasion of Pamama. . .that is
where the prestige of the country suffers.
When you cannot stand up to the diktat
of Buper Powers, that is where India’s
prestige sulfers. When vou try to castigate
the previous Government and allow a situa-
tion where the Indian peace-keeping for-
cet m Sri Lanka are being maligned, that
is where you hurt the dignity of the na.
tion your policy on Sri Lanka, whereso-
ever the withdrawal has taken place, there
has been a merciless massacre of the
Tamils, that j; where the dignity of the
nation suffers. When the Foreign Minister
of Sti Lanks has the check tn call the
Todian officials and Generals as a pack of
liars and the Government of India does
not have the spine to take a stand but is
busy in  maligning the policy of the
prrevious Government, that is where the
dignity of the nation suffers.
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Sir, 1 do not have & add much in fact
to describe what they have done in such
a short tenure to enhance the dignity of
the nation! But, Sir, all the promises of
thi minority Government, including the
talk of an alternative model of governance,
sound like a mnaive person claiming to be
in a position to carry water in a basket,
That iy exactly what their claims are.

And, Sir, T will only mention one point
which is very important There is talk
of value based politics, politics of princi-
ples, politic; of convictions, But, Sir, if
I have to refer to that, I would like to
remind Mr. Yashwant Sinha, my good
friend all the supporters of..,

SHRI P. K. KUNJACHEN (Kerala):
Can I ask you one question?

THE VICE-CHAIRMAN  (SHRI
SATYA PRAKASH MALAVIYA): Are
you yielding?

SHRI ANAND SHARMA: T will yield,
Sir,

SHRI P. K. KUNJACHEN: You are
telling about valwe-based politics. That is
why I am asking this question. You are
ruling in Tripura with the help of TUIS
and you are in alliance with the League
in Kerala and you are rucing that, How
can you talk of it when you are aligning
with communa} forces?

SHRI ANAND SHARMA: I am very
grateful to the hon. Member, That is
why 1 yielded to him.

THE VICE-CHAIRMAN (SHRI SAT-
YA PRAKASH MALAVIYA): You knew
what ha would ask?

SHRI ANAND SHARMA: Yes, I knew
what he would ask, As far as the leftists
are concerneg they have lost all moral
authority or right even to ask such a ques.
tion, I am not referring to their earlier
alliance with the League. I am referring
to their indirect alliance or covert alliance
with the Bharatiya Janata Party and
throngh the BIP with that rabid chauvi-
nistic party; called Shiv Sena You have
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lost all moral authority to do so. You
cannot talk in terms of secular ideals of
progresive ideals,

Sir, T am talking of the valuse-based
poliiics of Shri V. P, Singh belcause he is
parading as a paragon of virtue and as a
crusader. Sir, before the elections, therc
was a communal build-up and the Janata
Dal Leaders were saying, “the left are our
natural allies; we will have ng truck with
the BJP and the fundamentalist forces.”
But the same gentlelmag, who is the Prime
Minister of the country today, later himseif
being tuned the amrangement with thel BIP;
he chiselled that agreement of electoral
understanding with he Bharatiya Janata
Party which was then and is still today
huggitg the Shiv Sema. Not only that,
with umazing ability, he simultaneously
workedl out another arrangement—the
undersianding with the left parties. Cer-
tainly, he is a very capable person! He
can run with the hare and hunt with the
hound. If this is callcd the politics of
convictio as, politics of rrinciples, then God
help us, because at the time of elections,
when he had to corner Muslim vote, the
minority vote, at the mathura rally, he re-
fusel] to share a platform with the BIP.
And today he is running a Government
with the support of the BIP. This is poli-
tics of double dealing with communalism.
This i; politics of chicanery. This is poli-
tics of cowardice. This is a politics of
compromise. It is not politics of principlts,
And, Sir, it is not only that. After taking
over as the Prime Minisier, here we have
a Prime Minister who does not take the
name of Mahatama Gandhi the Father of

the Nation, in his first address to the na-
tion He doeg wot go to Rajghat, but he
goes to Shahi Imam. I have no objection
thete But T am only trying to explain
his conviction. He did not miss Mzhatma
Gandbi’s name by accident. Tt was a de-
<Jdgn. Tt was to appease those forces which
have never accemted Gandhi as the Father
of the Nation. He had to appease them.
Hel had also make up with Shahi Imam
wha stnported him after his alliance with
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[Shri Anand Sharma)

the BJP because he has io run the Gov-
efnment with the BJP support. So, this
is value-bused politics' 1In thi; pofitics of
principles?

SqqaEad (W ®eR” gam
wRE) W e wE 9r wwe
9w fFT SuwT g M

51 AT watl cw S fRaE ¥
TR AT F |

IqqeRT (N "E@ WEIR
Awdta) ¢ AT WX GIE W Ay
X 21 A fame A ey wkE

SHRI ANAND SHARMA Sir, my
party will certainly adjust the time.

Sir, I was referring to the value-based
politics, Yesterday, Mr. Arif Mohd. Khan
was telling us abvut the principles of his
leader, his Government, He was also
making the most unwarranted aspersions o,
remarks against my leader, the former
Piime Minister, Shri Rejiv Gandhi, that
he takes one decision in the morning and
goes back on that decision in the evening.
Our leader kas been firm. During the
clections his stand was cizar that we would
have no truk with commuecal forces, After
the ciections that -tand hag been kept. We
accept the verdict of the people. We
never made any effort whatsoever to form
a government. We did not make any
cvertures to any party. Here you have
a leader of very firm dzcision who says
something, who stick~ to it,

In April 1987 Shri Vishwanath Pratap
Singh had said, “I will gever accept any
public office in wiy life.,” In April 1987
he ha] said afi> his resignation, “Rajiv
Gandhj is my unquestionzd leader for
life” Before his  cxpulsion from the
Indian National Congress he had said, “I
will die as a Congressman Nobody can
snatch away my right to being a Cong-
ressman from my hands.” After becom-
ing the President of the Jamata Dal he
had said, “One man one post.” 1 am
against the principle of anybody holding
more than ome post. Before bevoming the
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Prima Minister he aad criticised the for-
mer Prime Minister’s security and  his
resident. He had said. “I will not take
that security.” He had also said, ‘I
wil] not move to the Race Course Road
residence.’ Today you find a situation in
which a man who, when asked. “Will you
become Prime Minister”™—I was watching
it on the television, Sir—rcpeatedly said,
“No. When asked, If vour party consi-
der you, “he replied, No.” It was an ab-
Tupt answer, sharp answer, “No.” But to-
day he is the Primc Minister, He said,
“One man one post.” Today he is the
Prime Minister of the country. He is the
President of the Janata Dal. He is th:
Convenor of the National Front, 1 do
not know if any fourth post he has Not
only that but T am worried when he says
10\:‘3‘/.
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Sir, this is a dsbate on the President’s
Address, Mr. Arif Mohd. Khan wes say-
ine o1 that for 75 minutes yesterday: Was
te snedking on the President’s Address? 1
2m confining myself to the President’s Ad-
dress. The Presidents Address is an Ad-
dress by the Government which is headed
by Mr. Vishwanath Prataw Singh. That
1; what T am frying to say.

Today when h: says “My Government
wilt follow a policy of vendetta,” I am
worricd as an Indian. It ig a waring to
tha nation hecause here is a man who goes
back on all vhaot he says. He acts exactly
the pproritc

His ov.n slaction, wheln we 1atk of valae-
based politics, was by fraad ard deception.
It is ~ot what T am saying, His own
party colleague, Mr. Chandrashekhar, has
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said so, how he was duped, how he was
deceived Yashwant Sinhaji, of course, can
throw some light on how the Prime Mi-
vister whose own election was by fraud
and deception, is trying {0 dupe the nation
by making these tall claims. As far as
corruption part is concerned, T don’t have
time to say much but thc very apoint-
ment of Mr.  Ramakrishna Hegde a3
Deputy Chairman of the planning Com-
mission—he is really the symbol of mora-
lity and honesty in the country who has
been indicted by various Commissions, I
do mot have to go in*» his track record
because the Kuldip Singh Commission is
still there. The report shonld come out.
So he is there. That is the first act, Who
have hten included ns members of the
Planning Commission? Sir, during the
elections therc was a  well-orchestrated
campaign by the so-cailed “Independ-nt
Initiative” to malicn the Congress and to
malign the former Prime Minitter and to
dupe the pzople. Then I had said that
thiz is no “Indercndent Initiative” but no-
body believed it. This was a partisan
roup,

THE VICE-CHAIRMAN (SHRI SAT-
YA PRAKASH MALAVIYA): Now, I
am going to call the next speaker.

SHRI ANAND SHARMA: I am con-
cluding, Sir. Plcasy listen the names,

THE VICE-CHAIRMAN (SHRI SAT-

YA PRAKASH MALAVIYA): Please
conclude.

SHRI ANAND SHARMA: T am con-
cluding Who were the peeple? Mr. L. C.
Jain ha; been made a member of the
Planning Commission. Mr, Rajnj Kothari
has been made a member of the Planning
Commission. Now at least that mask has
been snatcheg away. Thosz who were
masquerading as “Independent Tnitiative™
were partisan. They are the ones who are
the new found allies of Mr. Hegde, Sir.
1 will conclude by saying that this Govern.
ment would do better to look inwards ana
to make only those claims which it is in
a position to fulfil and to comy oOR
with the exercise where you are only
aiving plotitudes and false promises, Tt is
in no position to assure that Tt is in no
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position to tell the mation for how long
these incompatible parties without the
consumation of the marriage will stay in
morriage, will live together, but I can
assure you one thing, they can mever de-
liver. With thess words. I thank you,
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SHRI JGESH DESAI: Is this the White
Paper?

SHRI CHATURANAN MISHRA: This
paper is white, I was telling you it is not
red. I do not cxpekt miracles. What I
was telling you is for the first time an
open White Paper has come on economic
situation and we invite you to come and
join us and solve the national economic
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Address
problems Have you ever done that dur-
ing long rule? (Interruption).

SHRI JAGESH DESAI: No, I want
to make it clear. (Interruptions).
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SHRI V. NARAYANASAMY: L is a
Government of compromises,
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SHRI CHATURANAN MISHRA: Why
are you interruption Mr. Narayanasamy?
There is a fruit called ‘bel’. I do not
know much English. I do not know what
English word, for it is.
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SHRI A, . KULKARNI (Mabarash-
tra): Madam Deputy Chairman, I am very
happy that I got a chance to speak om
the President’s Address. Madam, I was
much amused when my friend Chaturanan
Mishra just now when he was speaking
said that a miracle is not expected. And
it is not expected actually, I am one with
you, Miracles cannot be made within 10
—15 days. The entire country was raled
for the last 42 years by the Congress Party,
except for two years when there was the
Janata Government. Madam Deputy Chair.
man, I was really surprise that Shri Yash-
want Sinha-—he is going out now, (Inter-

ruptions) ﬁ"’%ﬁ'ﬁﬂﬁ' mi, el afsd
§ star wred feg & agr A W g

Yashwant Sinha, actually an intellectual
bureaucrat, retired and joined potitics,

SOME HON. MEMBERS' Resigned
and ioined, not retired.

SHRI A, G. KULKARNI: Resigned
ang joiney politics. Perhaps my friend
Vikal is g farmer himself, I do not know
‘how many other farmers are there.

SHRI YASHWANT SINHA (Bihar):
No other farmers,

SHRI A. G. KULKARNI* You are a
costmetic farmer. (Interruptions) Madam
Deputy Chairman, in the villages we have
got cows, And I have also got a cow at
home and on the farm. When the first
calf gets births, because aic goes in its
cars it starts dancing, Yeshwantji has
made a speech. I wag here. I was listen-
ing to him with interest, I havs made a
note of only two or three points with
which I am really concerned in the long-
term interest of this country’s develop-
ment and its democratic stature. Madam
here at page 6, paragraph 27, they say:

“The Government will take steps to
see that the termg of trade for the agri-
culture sector are improved and our far-
mers receive remunerative prices fo their
produce.”

Then they say that the loans upto Rs,
10,000 will be waived for some landless
agficultural labour, etc, (Interruptions)
Whatever it is. Thev might be given con-
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cessipns also. I do not know whether in
the LAS, Mr. Yashwant Sinha has handl.
ed the portfolio of agriculture,

SHRI YASHWANT SINHA: No, we
don't have portfoiios,

SHRI A. G. KULKARNI: We could
not change 'he terms of trade fur the last
42 years and you will not be able to do
it Jor anothzr 50 yesars even though you
might be in power becaus¢ you are not
aware of the teims of trade, The farmers
are the sufferers. Drylamd faimers and
famers below 5 acres are very rruch haras-
sex] bv what you call the sccial structure
of this country. This country is a feudal
country, It j« fragmented by castes and
many types of languages. Therefore, the
farmer who is concermed with the terms
of trade is always at a loss. Only last year
! quoted somo figures here. At present,
the figures for the last two or tLtee months
show that 16 per tent is the taade imba-
lance which is a handicap for the farmer.
Thus 8000 crores of rupees are transfepred
per year to the affluent and the clite sec-
tions in the urban areas. As my friends
are saying, lhese are good intentions, But
to get it done you have to toucih not only
the nterests of the elite, but you have to
make an operation on the elitist community

I N

.

in this country. Then only you ran touch

the terms of trade Otherwise you cannot
touch them :

SHRI YASHRWANT SINHA That is
aaactly what we want

SHRI A G KULKARNI' That 15 ex-
actly what you want But I do not know
wheher you can do it. Another problem
is about these 10,000 rupees. Prof, Madhu
Dandavate is a very honest frieud of mine. -
Being a Professor and by profession being
a teacher perhaps he thinks that everything
is very nice, goud, etc, He spoke to the
Janata Dal Party yesterday and said thar
the States must participate in the waiver
operation, I do not understand. The Janata
yal peopre sav that they wit' wipe out
these 10,000 rupees worth of concessions,
etc, How do vou expect the States to d»
it? Tt means that you are now finding
means to get out of your commitment. .

]

amn e R
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Please don’t do it, Otherwise your position
will not be much different. I can speak
much, I have got figures here fo
quote, But it seems that there is no
time for me. I wil] take amother
occasion in  the Budget Session, An-
other thing is  value-based  politics
and clean public life, Madam, here at
para 11, it 15 s:ated that a clcan public life
is the bedrcck of democracy. Nobody
1s-disputing that, nobody hag dispated that,
You might have an intention also, Bt are
you aware of the condition of the politics
the social status and gll the difficulties in
creating gn  atmosphefe wherle clean. public
life can be affected.  Now the value-
based politics and the moral values of the
petitician have gone down what you call
to the Jowest level in this country, Nobody
believes in a politician that he is e
enough. Nobedy belicves “thatt” -~
party might have won there and some
paﬁymightbavcwonhﬂ'e buit that has
nothing ‘to do With the vafne-based poli-
ties,

‘Madam, yesterday, my colleague, Mrs.
Alya made her speech and she named
some people. I am not interested in nam-
ing people, Here also somebogly namek.
It is no using naming people. Madam,
the nexus between the big money, the
criminals and the politicians has to be
broken, Angd I have written to the new
Prime Minister that this was the pledge
which you gave to the ocountry and
what stéps are you proposing to take.
Madam, in this connection, I draw the at-
teintion uf the House to a very enlightened
article, perbaps, in the ‘Onlooker’, written
by Janardhan Thakur, I ash wot going to
quote it because it is a very long article.
But out of that, you ‘can see the havot
created by Swamis in this country. Afe you
aware of that? " Youn may plei\se read that
article~ ’

AN HGN MEMBER Are vou refer-
ring to Subramama.n Swamy? ’

.SHRI A, G. KULKARNI: _There arg .
many, Swamis; not, aply ‘Subramanian
Swamy. . This. is_onhe. typg of Swamis.
Thetre is_ Oha.ndra Swami, there is Rajni

ax)gl Swamis and. Swa;nls.,ate therg
in cou ry«r,”n_,.,.,,

,ﬁm _HON. MEMBER There i Mrm.

‘Narayanasamy.
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" SHRI A, G. KULKARNI: Hg is not a
Swami of that cult who sabotage demo-
cracy. The other Swamis sabotage demo-
cracy.

AN HON. * MEMBER: What about
Deoraha Baba?
'SHRY A. G. KULKARNI: T am not

enamoured of Babas. I care twe hoots
for any Baba or any Swami,

SHRI ATAL BIHAR] VAJPAYER (Ma--
dbya Pradesh): Baba Amie?

, aﬁmf‘ﬂmmﬁf arrsr&cﬁ
ST, 7w AfFr wa

SHRI ATAL BIHARI VAJPAYEE: I':
am sorrf. '

1989 1

SHRIA, G, KULKARNI: Baba Afnte .
is a person who is weighed in gold. T-am .
coming to that Chandra Swemi affair] and -
the -other Swami's namp i8 also here, but
1 do not want to mention it..

AN HON. MEMBER: Why.

SHRI A. G. KULKARNI: Because it
is,not proper fdr me to name some of
our colleagues,

-Mr. Sirha, I stay on a’road called Shah.
jahan Road; my number is 92 Shahjahan
Road, Just five bungalows on the
left, there are other Members of the Rajya
Sabha, We usually go for a walk in the
early morning. Before the elections there
were about 500 jeeps standing on that
road. 1 thought that this man must be
contesting some election and” he might
have brought them, The elections are
over. Then I came back on the 27th or
on the dav the Prime Minister was elected.
Then 1 saw there about 300 box-type
Marutis, When we go for a walk, there
is some gonstraint on the road because it
is a very small road an ante-road. T just
asked a drue;‘ “Wheae arel yon coming
from?” He said “from Man Singh Road,
Taj Mahal Hotel” Taj Mahal Hotel having
500 Maruti cars! Somethnig fantastic.
Then, I read this ‘Onlooker’. 'What does
it say?. It says “A. crestfallen, thrubhax
‘Ambani lands,in D,lhl and parks himgelf
st 212. Taj Mahal, Hotel”. Here, , you
ihavg ;tam:d Here, your value-baneq RO-.¢
litics has started. Then¢ is another thing.
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SHRIMATI JAYANTHI NATARA-
JAN: ‘Whose hoose Is it, in Shabjaban
Romd?

SHRI A G. KULKARNI: I do ot
know. One has to find out.

SHRIMATI JAYANTHI NATARA-
JAN: I think, it s Mr. Om Prakash
Chautala’s.

SHRI A. G. KULKARNI: I uphold the
conventivh of this Houte,

There js apother thing. The jetset zan-
trik can hardly be away whep the power
iy changing hands in the Capiital. Ottober
has been a husy month for him. His
camp address was: Safdarjung Devalop-
ment Area, the flat of wrestler Dara Singh
or whacver it is, This is another Swainy
coming i». Then, fhere 1 a Biird Swany,
thire is 4 foulth Swamy and thahy Swa-
mps and feapitdim, pavticetarly, the
Ambanj clan.

I would like to ask you, What do you
preach dnd what do you do? If thery is
a difference, your fate will not be that
of a successful Government, but a Govern-
ment of the Janata tvpe, which was dit-
ched by the peopleinthe dusthin, There.
fore, for heaven's sake, do not talk of
value- based politics, (Interruptions).

Madam Beputy Chairman_ a clean public
fife s not an easy thing. It is not an easy
thing, Tt reuires personal involvement of
the political workers. Otherwise, you cas-
not ensure a clean public life. Coming
in a Mamti ov in a Standasd car from
Magdeas and aftending Parliament; making
money outsidel -and using the forum of
Parliament for this purpose. We are not
of that type. I request the Rrime Minister,
He will have to be very careful becairse|
power attracts synchophants, Do not be
under any illusion. Power attracts syncho-
phants. (Time bell rings) Madam, oaly
two or three minutes more.

Here, there is an_information which I
tust vead. The ex-Chiéf Justice of this

ramalah, heg complaived Mat nowadays,

High Court and Supreme Court Judges are
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aftending parties given by politiciuns and
taking drinks. How %re you going t0 ea-
sure value~based politics? This has gome
to the judiciary, Hepe, there ds another
thing. Therg is Mr, Chaturvedi e is the
Comptrollgr and Anditor-Generdl of Tmle,
Thiz bas to be pondered over by all poki-
ticians,

SHRI G. SWAMINATHAN (Tamil
Nadu): What is wrong with Mr. Chatur.
vedi?

SHKI A. G. KULKARNI: Thete is
nothing wrong. He is the Comptreller
add Abditor-General of India, He says
that theré is lack of a value-based politi-
cdl svstem in the country. What else you
want ? It you want, you can pead it.

Now, Madam, i regard to valne-based
politics, these aoe the difficulties which we
shoyld ower. f say, a8 a politician
apd political werketr.of 45 yeprs in dhe
Congress, there should be a stable demo-
cracy. I want that thers should be a two..
party system, It does not matter if ome

wins and the other loses, There is
noffifhg wiong: But the splinter groups
midkd it very difficult, for democracy to
be sustained,

There is anether point. This & for the
information of Mr. Vajpayee also, Tt is on
page 2, para 9. ¥ says A secular India
is the very besis of onr emotiomal unity
ang nadtionnl ihtegrdtion” Thuat i oreat.
Any politician, any political worker whe-
ther in the Compress Party or in any other
party whether e iy a Communist or be-
Jongs to any other party, wou'd agree with
thds becauwse sécutarism is there in our
blood, but I am reafly surprise when in
{Maharashtra Justice Bhgrucha delivered a
judgment in case of Mr. Prabhu who was
a Shiv Sena MLA stating that Shiv Sena
were| fighting on a Findutv label, Here
you are saying that you want an open
information systetn, Mr. Thakre on 23rd
December 1989—Mr, Vajpayee to please
ndte—gives an Interview on TV. T cam
understand that anyhody can give an inter.
view on TV but here the use of TV i
made by Mer. Thakre for creaiy a oon-
filct between two comfunities, T & sot
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GOt e TnfkiGion of this Civérnment

#5°45¢ as Sgculdvith & co ldg

doubt event M. Sitdia o Mt .P.ﬁg

or anybody else here: Most of yop have
Congress(l) ;

i

goe from

SHRI YASHWANT SINHA: Not me.

5 s G o s
Cause yoy &
Biback. Haig iy owo b,

SHRE YASNWANT SINEe: T yot
mean to say that there are no Bihatlr
your Congress?

SHRI A. G. KULKARNI: What I

of the new party which you have formed,
Madsm, 1 roally wam X 8 ¢ déle
Mh-ﬂzqv.hﬁmxhlmly
intesested in dismging thei syshe in the
interest of the our it shenging shs
Sysem in the dmtescst vf & sami seiin,
‘Wit did the Amsbondy cofte far? The:
Ambazis holped Congress lso. Tn every
political party’s posket they hive dhefr haitd
and we must undeesiand that such people
dor net helieve in-denaperscy, they do ndt
beliwwg in capitaliom, they only Belfevel in
their ewy benefils: )
SHRT V, GOPALSAMY: T agme with
you. .

SHRI A.- G; -KULKARNT: Thank you

very much, Your Mr, Karunansidhi should
be away from bottidggers,

SHRT V. GOPALSAMY: W
brofen the empire of Bottleggers, 'ﬂ:
emifie has been stibmerged.
SHRE A, G. RULKARNT: shald 1
name that bottlegger kimg 1t Madras?
SHRI V. GOPARSAMY : Aduyar.

SHRT A. G. KULKARNT: 1 am Hites-
ested in the change nf the system. These
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pars, Bdenkis 6r Oswilk, of

mea’ nls, Thapass,
' Wadias,. . (Iniemuptiorisy You can add

i also, Aff Hiede péople have to e

wilt
{ngs A 46, Mr
Vi j",ex mm'y_w vity {hwth
" ) gA-
hive to R fert hineRs

pect. Mm becwmsé he alwiy: maididaes

But T et @y ik
Mgmmalm&wkww
at fhe rock-bottont of pol asdny,
political miorality. and Péfiticsl Agnhty
whith no less a person than o méinber of
the Cabinet struck Tast night fiewn the Nooy
of this hon'ble House. Since the Hiw &
very short, T can deal only one by oie with
some of the paints whidh he r¥adé.

THE VICE-CHAIRMAN (SHRT JA.
GESH DESAI): Within ten minutes. Nat
more than that In any case.
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SHRI MADAN BHATIA: I will try
iy best, First of all, he desired the for-
mer Prime Minister for having become the;
signatory himself to the I'unjab Accord.
May I ask him, was he not a member
of the Council of Ministers when this Ac-
cord was signed? Did he protest? Did
he , resign from the Council of Minis-
ters when Mr. Rajiv Gandhi put his signa-
ture to the Punjab Accord? Was not his
leader, who is the present Prime Minister
of the country a full-flisdged member of
%Cabmctattbetlmdwhmthm accord
was signed? Did he not remain a member
cf the Cabingt for almost two years after
the signipg of thig particular Accord? Did
this Accord not receive the acclaim of all
the political parties, cutting across party
lines from both Houses of Parliament?
1t is convenient, because tpe former Prime
Minister is no longer in power, to stand
up and sey i an abusive language qgamst
all that he ¢id. Sir, it is a matter of his-
tory in this country that the Government
of India has entereq into accords with the
political elements within -the country itself.
There hag been the Mizoram Accord, there
has been the Assam Accord there was
an accord relating to Gorkha problem in
Darjeeling. No doubt those agreemrents
or. accords’ were signed on behalf of the|
Government of India or high dignitariee
or officialy of the Government of India.
Nevertheless, those were the accords to
which the| Government of India was a sig-
natory. ‘When this Accord was signed by
the former Prime Minister, he did not sign
it in his individual capacity as Mr. Rajiv
Gandhi or as the Prime Minister of India.
He signed it as the Prime iMnister of India
on behalf of the Government of India.
Why did he choose to sign thi; Accord
himself? Because of its vital national im-
portance to the entire country, because| of
his patriotic spirit to out an end to the
agony of the people of Punjab because of
thé faet' that the other signatory to this
Accord happened to-be the most illustrious

and mos? respected lezder of the . most.

virité community in Iedia, namely, the
Sikhs. Was it a political crime? Or was
it an act of patriotism which led him to
sign. this. Accord jp t,qtaL disrzgard of his
persapal ggo. as the Prune Mlmeter of
India?

LI
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Second, Sir, ne has re-asseirted the state-
ment which is contained jn this Address
by he President, The Address says:

‘My Government pledges itself to ful.
fill the mandate given to it by the peo-
ple,”

'He has re-asserted that this Governmeint
has received the mandate of the people,
the people of India. I am not clear in my
mind whether this Government is a Janata
De] Government or a National Front Gov-
ernment.

SHRI V, GOPALSAMY: Why?

SHRI MADAN BHATIA: ~ Well, I take
it that it is the Government of National
Front. But, I am not sure, when thel Pre.
sident extended the invitation, whether the
invitation wag exteded to the' Jamatg Dal
or to the Nationa] Front, But it is taken

for granted that this is a Government of

the Nationa} Froamt,

The National Front put up more than
400 candidates throughout India and went
to the people of India seeking the man-~
date to govern this country for a period
of five years. What wag the fate of the
National Front? The National Front did
not get more than 145 seats throughout
India, The National Front which Wwas
sceking a mandate of the people by means
of its majority to rule this country for a
period of five years was rejeced by people
of India lock, stock and baerel. It is not
the Congress (I) which is identifying the
preople of India with the people of
the South: it is the National
front and the Janata Dal which are identi-
fying the people of India with the: people

of the three States from which the Janata

132l alone hag been able to garner thel ma_
jority of 100 seas. The people of Ulttar
Pradesh, the people of Orissa and the
people of Bihar alone do not constitute
the people of India. The people of India
the peaple having in 31 States and Union
Territoriek of India,

SHRI B. SATYANARAYAN REDDY:
All are the patts of thi; country. The
country, is one. You, cannot differentiate
befween thcm

[
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.SHRI MADAN BHATIA; 1 think, my
hon, friend understands what I am speak-
ing,

SHR] B. SATYANARAYAN REDDY:
I understand,

SHRI MADAN BHATIA; Thig statee
ment that this Government ha, yeceived
the mendate given to it by the people ig
a statement which is replete with political
arrogance and self-deception,

Third, Mr, Arif Mohd, Khan stopped
to the level of decrying the Prime Minise
terforthbmeof—themwhlchwaspre-
sentcdtctbeanometaflndw by
a foreign Head of State. "In thig regard I
can only give one precedent to say that
when' g car is presented to the Head of the
Government or the Head of the State it
is meant to be used by the Head of the
Government and the Heag of the State,
I will give one example. Bangladesh pre-
sented a Cal.vescee

THE VICE-CHAIRMAN (SHRI JAG-
ESH DESAI): No, you have taken ten
tes, Now please conclude,

SHRI MADAN BHATIA: 1 have not
taken ten minutes, Sir, I have taken only
five miutes.

THE VICE-CHAIRMAN (SHRI JAG-
GESH DESAI): No you have taken tedl
mumtes

SHRI MADAN BHATIA: Kindly give
me just five minuteg more.

THE VICE-CHAIRMAN (SHRI JAG-
ESH DESAI): So many Congress Mem-
bers have to speak, They way I will not
be able to accommodate,

SHRI MADAN BHATIA: A car was
presented by Bangladesh to Mrs, Gandhi.
That car was used frequently by Mrs.
Gandhi. Whepn Mrs, Gandhi ceased {o be
Prime Minister, that car wag used by the
Prime. -‘Minister, Mr. Morarji Desaj, as
well, -

Third, he made , reference fo one indi-
vidual | who is not a Member of this House

on the basig of the report of the Thakkar
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Commission, He has said that a commis-
sion headgd by a judge of the Supreme
Court found that individual guilty of
having & hand in the assassination of Mrs,
Gandhi, If this is the level of responsibili.
ty and intelligence displayed by a Member
of the Cabinet of this Government, God
help this Government. If he cannot under.
smbﬂ]ﬂr diffgrence. between the expres-
sipp of susplcmn and finding of the guilt,
this only shows the level of his intelligen-
ce and the level of his bitterness against the
Particular individual viz,.the hon, former
Prime: Miinister just because he rehabilitated
him afier; he was cigared after a thorough
investigation which, was recommended by
the Thakkar Ceagmission, I would like to
share an information with this hon, House
on the basis of my persomal kmowledge.
Mr, Arif Mohd. Khan visited this indivi.
dual twice first by seeking an appointment
and secondly without any appointment by
bazging into, bjs pouge, He tried to instigate
him against Mr. Rajiv Gandhi had tried
to persuade Bim fp join hapds with him
and his comperes against Mr, Rajiv
Ganghi, He received ; rebuff, He was told
that till the las; breaty of his life what
ever agony he had gome through a¢ the
hands of that particular commission he
will remain loyal to Mr. Rajiv Gandhi
and that he was not @ turn-coat, This is
the background of the bitterness which, has
partly contributeg to thig wild allegation
against the report of the Thakkar Commis-
sion on the part of the hon, Minister,

Since the time is short I would only
mention this, The Indian National Con-
gresy with its traditions of civilized politi-
cal behaviour and conduct spreading over
3 period of more than the last one hund-
red years and its leader nurtured in the
famity and political traditions of Mr.
Jawaharfal Nehru and Mrs. Gandhi are too
16fty tg bé reached by fhe vituperous
fuImmations of the polifical renegade But

SUbTmt that sp_far ag my leader is con-
cérned, his” patnotxsm and his conviction
v;?gfe* “displuyed  only the  other day
in'the othet House of Parllament.
He lost the power. e ° squarely put
the queStlon to the present Prime Minister~

What your stw on Khalistan? He
regeived no rep{ ¢ put the qpestion—
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whit is your stabd g the Angwipur
Sahib Résoltition] Ms reteived tig reply.
He put the quéstiofi—what i your stamd
on the re-emergeiice of futrdamemalism in
Punjab? He réceived ro reply. He put the
guestion—what Is yotur stumd aguinst the
sibvérsive fofcés opetating ftomr adross
the bordet glving full gemen; and
active syppoert to e tertoritd in Pumjel
ahd Kashinit? He got no answer, I saléte
the blazitig pattiotism of my Iader.

SHRI V. GOPALSAMY: Hé hes refe-
Teg to g fiember of thy cther Meuss, I

am op & pdin} of orderSit, I am o &
ol Bt GCH4. Chn he o thé prowlbS:
igs ‘of ths Bthet Wousé here?

IN] MADAN PHATEA; Tis is pant
of ‘oMo Putii lisitiedge. .. (lwver-
roptiis) ., ..M OB up.. (Idereups
tionsy .. )

“PRE VICROCHAIRMAR
ESH : You sheutd
hifipened in the oftrer Howdd.

SHRY MADAN BHATIA: Thi; is pust
of ptibRe KiSwlddge, ¥ 4m ¥ndy seibimit.
ti!ig that mis Rhdet:...

Tef VICBECHAIRMAN (SHRI JAG-
ESH BESAT): Now, please tomdude

SHRI MADAN BHATIA: I will take
only opg minute, My. leader has stood up
and be counted that ke is against “Khalis-
tan”"—he s against Anandpur Sahib re-
soltion——he ig against reemxgence of
fumdamentalisry ip Punjab—he is against
Guriidwaras boing tusmed into samctuaries
for tersetists and for weapons which are
to de used for Lilling innoceat people. I
wish to comvey to this hon; House and to
the entire mation that the eatire Congress

NN SR
quota witit

it is ogeimst fundamentalism—it is against
usp of Guoudwaras g, 3 Sanctuary for
weegons and for iemrorists,

% i S
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Have o tuth difficiity BeGuvee thers are

so muny Congress Membery ang thiy will

not be able tp get time.

st WA Ny otaw qgﬁ'ﬁs
y 7
&

-----

e |, . (nferiupfionsy.. Ome the
speech ig made, I cannot alloy % The
rules prohibit it,

WHRT MADAN BEHAPIA: Al 1 wxm
to say was the car was returned of Whe
29th November by Mr, Rajiv Gandhi,

st ster ihe Wi« vt
T T ART Y AT A oy
w &, qo foew ¥ 5 oqg Wi
Fonte, stafirr dar ARl Frene
T oz ¥ Ager ¥ Wver o et
F wer wavr of@dr ¥ awmy
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[t siterez srer Y i)

AR wfaT "R (95 SEW)
A v ot forwr @ & 1 (smwen) | L
THE  VICE-CHAIRMAN  (SHRI

JAGESH DESAI): Don’t interrupt him
now,

Nt gy sww vtew c oaE F
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THE VICE-CHAIRMAN (SHRI JA-
GESH DESAT): Thu is all right. You
have taken morg than ten minutes.

st qrAsr XwTw Aaw @ qAWER,
FMEAT | TR
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SHRI DEBA PRASAD RAY (West
Bengal) ; Mr, Vice-Chairman, Sir, [
--rise to participate in the discussion op the
Motion of Thanks moved by Mr. Yash-
want Sinha, Members are pondering over
the issues that found place in the presi-
dent’s speech, I personally feel that what
is more important to ponder over is under
what background the speech has been
delivered. It has been delivered at g point
of time when the slogan for Khalistan has
again beep raised in the land of Punjab;
it hag been delivered at a point of time
when the minority students have been
asked to leave Pumjab by the extremists;
it has been delivered at a point of time
when caste war has begun in the form
of anti-reservation stir with the advent
of casteist forces as ruling powerg of the
country; it has been delivered at  point
of time when the Vishwa Hindy Parished
has again put forward ity demand to go
ahead with the construction of the temple
in Ayodhya, it has been delivered at a
point of time when the extremists are
kidnapping the jgepresentatives of people
every day, While the priority before the
nation is to combat extremism, while the
priority  before the nation is to
preserve the integrity and unity of
the nation this Government hag star-
ted ity journey...(Interruptions). .. with
the priority to remove officers from im-
portant positions, So, the L. G, Delhi,
hag been removed; the Vice-Chairman,
DDA, has been removed; the Admini-
strator, NDMC hag been removed. And
that is the priority we have seemn in this
Government, The honourable Prime Mini.
ster, while addressing the other, House,
made an appeal to the Leader of the Opp-
osition that it is a newly-born baby  just
fifteen days before, and so, the Government
should be given time before answers are
sought, T appreciate it. I appreciate that it
Is 3 mewly-borp baby, T know that the
Government that has come out of the
womb of communalism is still in 5 state
of maternity. But when , child ig born,
the main thing that worries the doctors
the most is whether the child cries or not,
Unfortunately, this chilq has not cried
although it has beey born, It hag not
tried when the invasion of panama took
place; it has not cried when the Sri
Lankan Government maligned the Indian
Army. So, there is reason to believe there

[28 DEC.
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is reason to presume, that the child which

has been born may turm out to be a deaf

and dumb child, may turn out to be a

mentally retarded child, There is a rea-

son to presume that.

Sir, the honourable Member, Shri
Yashwant Sinha, was boasting of one fact,
He was boasting of the fact that the Prime
Minister visited Amritsar in an opep jeep.
He has visiteq Amritsar ip an open jeep.
Leave alone the question of going in an
open jeep, even if he goes bare-bodied
who is going to kill him? Even it he goes
bare-bodied, who would kil him? I
am asking this question because he
hag not fought against extremists, Has
he ever fought against extremists?
Hag he uttereq a single word against
the extremists ip Punjab? Has he
taken any vow to fight terrorism in the
land of Punjab. It was our leader, the
former Prime Minister, Mr. Rajiv
Gandhi, who wag busy fighting the ter-
rorists in Punjab while Mr. V. P. Singh
was fighting with him to capture power,
So, he can go there in an opep jeep.
Even if he goes bare-bodied nobody
would kill him because he never picked
up any fight to fight the terrorists in
Punjab,

The, President’s Speech has mentioned—
and Mr, Jaswant Sinhs has clarified fur-
ther—that the people have voted for a
change, The people have voted for a
change and he hag also said that it is
applicable to the States where we have
Opposition-ruled Governments, If this is
a fact, T would like to ask one question in
relation to another issue, the other day,
Mr. Gurudas Das Gupta said that West
Bengal i a part and parce] of India amnd
it is ap integral mart of Indin and it
cannot be seen in isofation, I want to
know, if the people of India have voted
for a change how come the people of
West Bengal have voted for status quo?
How come they have not voted for a
change? The fact is that the people of
‘West Bengal have voted for a change, but
it was not allowed to be reflected in the
ballot boxes, Can you imagine that Mr.
Priya " Ranjan Das Munshi would have
lost by 1,400 votes when it was found be-
hing the Coflectorate that about 2,000"
ballot papers stamped on the hand symbol
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were lying? Can you imagine that Ms
Mamagy Bautrjes, who palied four lakh
odd votes, was made to Jose the election
nowW? Cap you believe that Shri Amanda
Mohan Biswas, who had poiled about
4,16,000 votes, hag been made to lose the
election now? It was a mockery of demo-
cracy in Bengal and the people who have
bupied democracy in West Bengal are pos-
ing as champions of democracy op the
floor of this House.

1 am tolg that Mr. Samar Mukherjee
hag said that Mr. Rajiv Gandhi’s Gov-
ernnfent was promoting capitalism and that
the Left Front Governmen; is promoting
socrallsm in West Bengal, Aad, Sir, to
promote socialism, all the eminen; socia-
lists of the couniry have been assembled
there! These socialist leader, include Diru-
bhai Ambanj they include Viren Shah,
they include Singhania and they include
Mittal, All of them have gong there to give
co-operation to the Jyoti Basu Government
to establish socialism in West Bengal and
he is having a hopeymoon with these
‘socialists’ there!

The amount of violence that has been
unleashed and the amount of torture and
. persechtion that have been unleashed, I
would like to tell, T would like to tell
those Memberg there thropgh you that
they should be able to read the
writing op the wall They should
be able to read the writing on the wall and
if they are not able to read the writing on
the wall I would like to tell on this occa-
sion on the floor of thiy House that there
may be another Romanig in West Bengal
and* » * *
I would like to tell on the floor of this
House that in the Proesident’s Address, it
hag been said that the Government will be
deciding all the mmjor issues by consen-
sus, All the majof issuex wilt be decided
by comseius. This is what iy says, And,
Sir, by einsensgs it wes decided thet Mr.
Revi Lal would b mafe thy Depuly
Rrime Mi ister. Yesigaday, in ag interview,
Comrade yoti Basy has saig that the wiy

-

*Expur eg ds ondered by the Chair,
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Mr, Devi Lal bag begn appointeg the De-
Puty Prime Minister, they do npt agres
to that proposition, It has been decided to
resolve all the issues by comsensus and by
consensys Mr, Chantala has been made
the Chief Minister of Haryanal
I wang to know what is your sapproagch
towards the problem of Babri Masjid-Ram
Janam Bhoomi, when do you like to have
a consensus to Solve the problem? When
do you propose to have an all party meet-
ing to resolve the problem by consensus?
When do you propose to call an all party
meeting, because the Marxist party has
already requested yon to call a meeting
of all parties to resolve it? I want to
know from them. ‘There has been a
commitment in the speech that extremism
would be fought, Extremism has been
fought by the people of this country who
will remember two events in  poltical
history, On one occasion one  Prime
Minister sacrificed her life because she
did not prefer to prostrate before the
extremists.  They will remember Shri-
mat; Indira Gandhi, And they will
remember another occasion when  the
Prime Minister decided to prostrate  be-
fore the extremists because he chose to
prostrate before the extremists to rescue
Rubiya, The people of India will remember
this, There has beey 5 commitment in the
speech to punish the culprits connected
with 1984 riots, We accept it, You
take action. And action has  been
taken, Two hundreq cases have been
framed, Twenty people have been pu-
nished. You can punish people whoever
is responsible for the 1984 riots, I want
the Government to take action, But I
would like to point out ope thing, Since
1983, 10,000 families have come to
Delhi who haver been langnishing in
several camps in Delhi, who have  been
Janguishing there, Would you take note
of their problems also? Womld you take
of their plight also? Y am from a
family which migrated from Bangladesh,
I have heen tQld by my parents that we
bad Jang there; we had one house, we
bad a garden there. Bt what T  have
been told by my parents would always re-
main a story because F can never go back
12 thet part of the land because that be-

came a forefgn land, And the hapless
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#hildrep of these migrants are also being
told the same staries by their aunties and
mummies, [ would like to know whether
their stopies will always remain stogies or
they will have an apporfunity of going
back to Gurdaspur and Ferozegur to see
that they have also their land, their own
houses there. 1 would like to  know
whether they are going to take note of
the plight of these peaple,

In the speech it is also mgntioned that
lhe Goverament wopld make efforts  to
zpmove corruption from public life. A
walcome this proposal, But how ¢an
you justify the appointment of a person
1o the post of Deputy Chairman of the
Planning Commission, against whom the
Kuldip Singh Commission has been hold-
ing an inquiry? T would like te wel-
come this proposal, I would like to
know from them, how can you justify the
appoiniment of a person to a very impor-
tant position against whom there is a
charge of depositing foreign currency in
ST, Kills Island. Let them clarify.

I would like to tell you, Sir, that a
decision has been taken to give autonomy
to Doordarshan,  This autonomy  has
been enjoyed by the public when the epi-
sode of Fém Fetmabani was projected, But
what is happening under the carpet is
that when the former Governor of Pun-
jab wanted his speech to be telecast from
the Jalandhar Doerdarshan and Jalandhar
Doordarshan sought clearance from Delhi,
Delhi denied permission to Jalandhar
Doordarshan and the speech of the Go-
vergor of Punjab was not Screened on
that particular day. If this js the con-
cept of autonomy, I castigate this concept
of automomy, I depricate this concept
of autonomy. (Time bell rings).

Thip is going to be my last Speech on
the floor of - this Haquse. Give me
little time, because I am refiring,

The speech has also said  that the

educafion system would be reformed.

That is why 15-20 days have been sought.
No competent perspn has beep fousd to
become the Education Minister, People
could be located to become Commerce
Minigter. People conld be locateq to

{28 PRG- 1999
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become Industry Minister, People could
be located to become Petroleum Minister,
People could be focated to become Minis-
tey for all tie lubricating places, But a
Pperson could not be found to become Edu-
cation Mistister,

Only g few days back when the Bill
was brotight here to extend reservations
for Scheduled Castes and Scheduled Tribes
we stoog bythis Government, If at all you
decide to give right to work as, fundamen-
ta} right to the younger generation, we still
stang by you—the generation whom we
have given the right to vote let them get the
right to work from you. But why js
your Minjster speakipg in a different
language eutside? Why is Ram Vilas
Paswan saying somthing else? Why is
Soli Sarabjec saying “something  else?
Something i being said on the flour end
something else is being said by the same
political party outside, I do mnot  get
angy answer from them, The speech has
also said that the Government will pursue
the path of non-alignment, T will stick
to the_congept of non-alignment, It will
adhere te the principles of non-alignment,
Sir, I thisk it was the darkest occasion
for the Indian non-alignmeat movement
when the Government failed to  react
when Panama was invaded, It is  the
same country which appropriately reacted
whep. Sueze Canal episode took place in
1956, It ig the same country which re-
acted appropriately when the Korean war
was fought in 1950, It js the gsame
country which reacted appropriately when
Madam Binh’s Government was to  be
It is the same country
which reacted appropriately when  the
guestion about the recogaition of Pales-
tinian Government came. It is the same
country which reacted appropriately when
the question fp  give recognition to
SWAPO came. And the same country
coyld not speak out a single word when
Panama was invaded, It could not
even call an invasion an invasion. And
they are saying that they will be protect-
ing the copcept of nom-alignment move-
ment,

At the cnd, the speech has eNo  said
that jt &as-been am historic session, - Yes,
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it has been an historic session because for
the first time in Indian history a Govern-
ment had to start its journey by seeking
a Vote of Confidence from the Members
of the House, Why? Because the
President was doubtful about the strength
of this Government, It is historic  be-
cause for the first time the leader of
the single largest party declined to form
the Government and voluntarily requested
the President to dissolve the Parliament,
Although he could have reamined Prime
Minister till January, 1990, he declined to
form the Government. It is the historic
occasion which the President has made a
mention,  The other day when Mr,
Gurudas Das Gupta was speaking, he
said that he understood our anguish. I
would like to say that we have no an-
guish, We have no regret, no repen-
tence, We have no demoralisation be-
cause we know that even in defeat our
stand has been vindicated, because we
know that even in defeat our commitment
to secularism has not been diluted, be-
cause We know that despite the defeat in
the elections we have upheld the prin-
ciples of secularism, We will continue
to hold the flag of secularism high  be-
cause that is our commitment, Govern-
ment or no government, we will continue
to tell the people of this country, we
will continue to appeal to the people of
this country:

afy, afeaT g v § aie faan
AT FY,
g3dT  giEl, WL qiQr, ¥§ e
gaqTe Y |

The hon, Minister, Mr. Arif Moham-
mad Khan, said yesterday that the Cong-
ress is no longer a party to conjure with.
How do you knoy Congress? Yoy came
and you went back, You came, stayed
with us for some timg and went back,
Many Arifs may come and many Arifs
may go, but the Congress will go on
forever. Because the history of the
Indian National Congress is the synonym
of the history of the Indian  Freedom
Struggle,  Congress cannot die, Cong-
res§' cannot get extinguished.  Congress
has a loager history of struggle than of

[RAJYA SABHA]
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ruling the country, It has struggled for
independence for 62 years and it  has
ruled the country for 40 years, Congress

cannot die. Congress will continue to
exist. So long as the  prayers are

sung in the temples and mosques of this
country, Congress will continue to per-
sist, Congress will continue to exist. So
long as the water flows down the rivers
of Ganga and Godavari, Congress will
continue to persist, Congress will continue
to exist, So long as Gurbani is recited
in the Gurudwaras of this country, Cong-
ress will continue to persist  Congress
will continue to exist. So long as  the
ding dong sound of the bells comes from
the Churches of this country, Congress
will continue to exist Congress will con-
tinue to persist,  With these words, I
conclude,

SHRI SUKOMAI. SEN(West Bengal):
Sir, I am on a point of order. Sir, when
the hon, Member was speaking, I did not
intervene considering that it ig his farewell
speech. . (Interruptions) He has made a
dangerous comment, a dangerous allusion
that, * #*

Sir, it iy a most  dangerous  and
objectionable comment, I cxpected that
from your side you will intervene. ..

THE VICE-CHAIRMAN (SHRI JA-
GESH DESAI): I will examine it.

SHRI SUKCMAL SEN: It should be
deleted,

THE VICE-CHAIRMAN (SHRI JA-
GESH DESAD: I will examine this,

SHRI SUKOMAL SEN: Then, Sir,
the election that was held. . (Interruptions)
. .Jast month was held for Parliament and
not for the Assembly. So, the people of
West Bengal voted for a change in the
Parliament. . I want to make it clear.

THE VICE-CHAIRMAN (SHRI JA-
GESH DESAI):, You may differ with him,
Now, Mr. Subramanian Swamy.,

SHRI ANAND SHARMA: Jyoti Basy
is also wedded to the Sgalinist concept.

~* *Expunged as ordered by the Chair, N
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Motion of thanks

AN HON. MEMBER: Something has
been said -about the Lok Sabha Speaker,

-

SHRT SUBRAMANIAM SWAMY: I did
not say anything abwt the Lok Sabha
Speaker I only say that their party practi-
sed deception in both the House. I do not
think I am saying somethmg which is un-
parliamentary, So long as 1 do not say
things which are.

-

THE VICE-CHAIRMAN (SHRI. JA-
GESH DLSAI): Please do not refer to

the other House,

SHRI SUBRAMANIAN. SWAMY:
Can't I\refer to the other House? Should

1 assume that the Lok Sabba degs not
exist?

Sir, this deception has a long " history,
Even in the case of the Prime Minister,
if you loak at his pdst history, you se¢
a fong strmg of deceptions. 1 do not
-know which of them are true and which
of them are not real deceptions, For
example, some two Sessions ago,
then Home Minister described, on  the
floor of Parliament, how the  present
Prime Minister and the then  Chief
Minister of U,P, was able to  obtain
lapds given away to Bhoodan, how he
was able to recover it by an affidavit,..

(Interruptions) his is according to the
then Home Minister, I do not know
whether this is true or not, He .has

said on the floor of Parliament how the
present Prime Minister was able to re--
cover the lands on his wife presenting

an affidavit in the Allahabad High Court

saying “‘My husband # insane’  or,:‘was

'insane' and a discharge slip from  the
Agra Mental Hospital was  presented.
This is. not- an allegation. This was

* safd by the then Home Minister on the
floor of Pagliament; 'This has to be
contradicted ard I VIl tell you why it
has to de contradicted, She also said
that even after the discharge, he  was
subjected to “bouts of insamty

the '

-
-

-

[RAJYA SABHA

. M@.{xﬁ&,ﬂfgﬁ‘l - ST 1 .
o AP

M 4 -

X T

.

260

1
on the President’s
Address >
Now, Sir, unde: article 102 of the
Constitption, it s very clearly stated
that if a competent court declares _a
persons insane, he canmot hold  any
office,  Either the then Home Minister
has uttered a falschood, or, if he has
not uttered a falehood, I must say that
the present Prime Mmister has no

right to hold office under ‘the Constity- .

tion, (Interruptions)

SHRI PUTTAPAGA RADHAKRISH-
NA: We cannot discuss personal rival-
ries here. (Interruptions)

SHRI SUBRAMANIAN SWAMY: It
is not persomal. (Interruptions).
SHRI V. GOPALSAMY: Mr. V, P;

Singh has contradicted it R

SHRI1 SUBRAMANIAN SWAMY:
He should contradict it on the floor of
Parliament. (IMermptions) In fact, I
would urge Mr, Yashwant Sinha, It' he
gets a chanee to reply,.. . (Interruptions)

SHRI PUTTAPAGA RADHAXRISH-
NA: Let them Setﬁe their ascounts out-
side the House, Why should we,.

SHRI SUBRAMANIAN SWAMY:
As I said, this was said on the floor of
Parliament, I cannot lfelp it, If it
had been said outside Parliament, certain-
ly, I would have %aid it outside,

Y2

Therefo:e, I would certainly like Mr,
Yashwant Sinha, pr, somebody ckse autho.
ritative like him' to contradiet it, contra-
di¢t what is part of the Parliamentary
record because this matter may well be.
come a %ubject of Iegal dispute in  the
futuge, -

Mr, Vice-Chairman, Su- commg to the
President's Address, you , find that the
theme in the Address is, decrying  the
past.  They have decried evervthing
that has haprened in .the past Well, in
that, ¥ am willing to join them pro-

~v1gled the Prime Mmmter and several of

his Ministers make jt cléar to this Hnuse
as to what part of the past five Jyears they
own up and what part of the past Shey
reject,  For example, the economy, Of
the five Budgets that were presented by
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the previous Goverriment, three were pre-
sented by the present Prime  Minister,
Dose he disown these Budgets?: Dops
he say that they were presented on, the
dictates of the then Prime Minister? Does
he say ‘I did not have sufficient spine to
say that I cannot accept it and I presented
the Budgets betause I was ordered o
do s0"? or does he own up? Mr, Agf
Mohd. Khan can very well come and
decry but he must also say as to  what
part of the past he is willing to own up

up,

But the most importapt partxof the
Address is inp pragraph 11 where he talks
of corruption and says that the law will
take its own course, We do not know
what thatgneans in Bofors. I bope he
does pot mean delay besause when Mr,
K. C. Pant in the last Session said in
this House that law, will take its own
course, almost all the Members of the®
opposition had said that this was a pre-
varication, this meant delay, You ftell
us how you are going to expedite. But
let us assume that law has to take its’own
course, “In that case, Why did~ they
withdraw_the Czech Pistol case? ‘Why
was this case withdrawn? What aghowl
Mr. Ajaya Singh's alleged acconnt, in
Saint Kiits? I do not know whether
those are genuine or mot. I have moved
an smondment that a Parliamentary Com-
mittce_may be formed which can  find
out the truth. It could be a forgery and
if it is.a forgery, it is a seriows matfer
bécanss.people should be protegted against

- such forged acopunmts and the only way
o establish this i3 to appoint a parlia-
- mentary..committee,  In the last Session
the then Minisker of State for Finance
had assured this Housg that he will -tell
us what' the future investigations revpal.
H= said that .pnma focie i must  be
coréet,  Well, | would like to hnow
ftom this Government because they have
put ‘fighting corruption’ on such a hlgh
pedestal,  They say that law will take
its own course. ‘Then why have you
withdrawn this case against the Prime
Minister's. sqgn?  'Why have you transfer-
red officers who, you “suspect, may not
be able to sgy what you want, If they

» »

L3

and what pat he is not willing to own ™

A

"
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have nothing ‘to hide, then they should
support my Amendment No, 105 where
1 have asked for a House Committee to
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" be set wp in"the matter

Y

Similarly, take the case of Mr, Rama-
krishna Hagde about whom . exerybody
hes mentipned, MHe has been appointed-
Deputy Chaitman of the Planning Com-
mission. I won't go into the propriety
of his_holding twe portfoliog simulta-
neowsly, ofie being an MLA and the other
being the vice-president of the Janata Dal
because it has always been assumed that
the Deputy Chairmanship of  Planning
Commission is a Govemment post and
you cannot hold ady other post even
yoy do got dmw any salary, .

THE VICE-CHAIRMAN (SHRI JA-
GESH DESAL): The law will take its

.awn. couts,
. 'SHRI SUBRAMANIAN

SWAMY:

DWell, Iamnotgmngmmthal but the
fact of the mattey is that today we see
in the newspaper that the term of the
Kuldip Singh Commission which has s~
sued a notice to Mr. Hegde under, section
8(b) Bas been extended, The case i8
" in ap azivanced stage where they say that™
they are likely to reach a conclus:on pre-
judicial to him, harmful nhmmh
may go against him and, therefors, he
should plﬁase come before the Commis.
. sion,- It ig a direction, come. before the
Commzssmn and defend yourself. Under
section §(b) a notice was jssued, And
when the case is at such an advanced
stage, you have the man as Deputy GChair-
man of the Plgmnmg Commission who
otherwite has £t mothing to do -with
planning, he does not know anythipg ab-

. out gconomics,

THR VICB-C’EATRMAN (SHRY JA-
GESH DESAI) He was the Finance
Minister.

SHRI SUBRAMANIAN SWAMY:
He is, however, expert in the planning of
cominissions, That is what might have

Been considered, but anyway,. .

SHRI K. G. THIMME GOWDA (Kar-
opatakd)+ T am on a point of arder, He
has no business to tell like that in

-

BN

r
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~ 7" Hotse.- ﬂimtmsﬁontbeinteg«
2.+ rity of = highly placed man. - Moreover,
L -bexsnolaMembeiﬁt " House *un(t
. . o he cannot defend  ‘himself  What
,mmshmtotakmsmmemnow,
T ‘snd thed, ~ Every day, onge or twice, e
. s taking his haghe. (Imarmpttom) )

S mgmmmwm: JA.
o GESH -DESAT): - lmmlingthstthre
xsngpointofosm !}emmdcwn

. . . SHRL R. S zm& (&matakl) - 1
PR ;,-have anjmpomntpom of order. - - -
e B THB VIGE-CH‘A&MAN' (SHRT ~ FA-
GESH DESAP: ‘There cannot b auy
© “paint of qrder, “*’Ifm don't  abide by
« -~ .the. thr we Willjmtbe ahle to comp-
' -leteg the ﬁusln@ss After ‘this_there are
two to Be passed 14 you mterrupL
) this, T do not Eiow what you zan
o do donotknowwhafit—wmlead to,

SR . ARANGIL sammu
(Keraln) Yot i aﬁowmg it bemuse '
it smts mr M -

THE. m—mm«w,:

(SHRI JA-

sxt m

R ABANGIL;SREEDHARAN“I

- _'canraise,&poiatofos:de:.gMypomtpt
order is -that the Commission has '

cqmzto,any mnclwian. .

“THE VMAM\N" csmu JA-
« GFSH DESA?) !!eTmé neVGr sald ﬁke
' that, ” ’. e =i
“SHRI ARANGIL SREEDHARAN
Please peruift me to complete. - His ex: .
g : gion his. s@cﬁ Here 2bout the Com--
s mission of Inqniry will jnfluence the’ com-
' e mission and what e has ‘stated hem in
hls.speecb;hoﬂd a0t be permiued to .
so on,mor&\ L

- THE W“HMRMAN (SHRT. fA-"
W | OESUTRSATY Whetthe xssmm,
Al Yo5ne oWt of-order. T rule.
it oyt - igﬂx,&#ubmmaianwamyg
SHRI SUBEAMANIAN = SWAMY:
mr% mim 15 be A mimnderatancﬁng

. Imwﬁmnmgtﬁéﬁovmment tor -
appointﬁisnchtpmon Iwas “not

]

MYM&WWM@ 8 prima facze ‘
mmmm&wmm

" GESE’ nmm " ¥oul g0 shead, Pbase

such a perpos-who has been- jssted a
.notie under-shetign 8B,  This 8B is an
advasced: situation -whert a primg  facie
case is--esteblished, ‘And- in sny ocase, -

'mthaymtakingaoumﬂt abput.

corriiption; whesi-a man is faclag 8- dﬁm«
_mission -of Inquiry, ‘&t least you eanwét
- "You-have ‘#ot only- appoisted filsh, ' but -
you have -even swntepded the Commuission -
of-Jmguigy. - In fect, ¥ would say, if ,
Me.- Hogde-bns any-sosse of Value-bnsed
pofftics which he ‘says he has beent prac:.-
--tising, he -himself theuld resign and go '
till the". Comumission. comés to ‘a_congly-
sion_ and exonmtgg hnn ...... .Yes, I am
advfsing Coe e

O

-Eve&;on 'Boiars questaon thcr& haw
boen in helast faw days, ie day before
yasterday,’at»h»t?er 8 questiom g
cluding the Wm m %

- and-the -Prigss Mmm«nveﬂe&*&min
- Question Hour.: ... Yeu said that in 15 °
dayayou wii}ﬁadoutthenames .

SHRIMHWAMSINHA No he
dxd not wxd it n—bw ccm:ot .
- SHRI- §MMAN SWAMY:
Yomnxplm it _when your.time >comes,

. The Prime Minister may. explain 1t

SHR[ YASHWANT - SINHA: In fact,
- the Chmman ruled ‘that the _ Question
Houx Was Over,. _ The Prmw ‘Mipister - -
Chagrmm dfd*qbt.auow him even - to
ﬁmsh that . scntem. ‘Now. Mr, Swamy

- is sa.,yinﬂ_mat tha_ Prime Minister avoided .

it_.# o ;f.-,v‘\' .
THE. WQE-CHAMAN (SHRI JA-

SETEKAMANIAN SWAMY‘
Thafis mii rwﬂl‘tell you what = bag-

SHRI

peried. T ssked & question. do - you
have & aew ‘deadling? And the Ph@e .
Mimter started” mding out what - M, -

Amu Shgﬁ Tnd"mid B kmw whath”:
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Rs, 60 lakhs have been spent by a candi-
date.  Perhaps, more also could have
been spent by some other candidae. But
this is vhat has come to my very intimate
knowledlge because I was working in an
adjacen: constituency, It has been said
that this amount, phenomenal amount has
been spent, ~ .

Hon, Prime Minister js now saying,
and today morping we have seen in the
Press that the new Prime Minister s
speaking of curbing black money, With
this kind of expenditure for the elec.
tions, what people generally think about
very - respected Member, Shri Kulkarni,
qulﬁlgm ‘has also been told by our
thzs ‘morning today. Peopls have been
saying that politiclans are corrupt and
that parties are corrupt simply because,

- =

they say, even though somebody is cor-

rupt and somebody is being accused in
the Government of being corrupt, people
generally ip know of thingg say that no
politician cay; be homest because in a par-
liamentary election,” with so many seats
about 540 seats, even faking about
Rs. 10 lakhg per seat, you  have to
spend crores of rupees, So also in the
Agsembly elections you have to spend so
many crores of rupees. Any  party in
the Government has to make money s0
that it can finante its own political tan-
didates, This is what is_being talkeq of
everywhere by knowledgeable ,people and
anybody who is’reading newspapers,

In this kind of a situation, Sir, we
have to do something to curb black money
in the elections. We should have fund-
ing of elections by the QGovernmeht,
There should bé apditing of party ac-
counts, Party accounts are now com-
pletely going frée. Nobody is auditing
party accounts, Party accounts have be.
come something like. overseds accounts in
a Swiss bank, Nobody can go near any-
body- who comes up in the hierarchy of

~ » g particvlar party and handles funds worth
..crores «f rupees. s This is the situation
_.we are placed in,

I wish to tell the
Government that if they are really serious
to curb the black money, the first thing
that they should do is that they should

[RAIYA SABHA]
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take up the <¢lectoral reforms very quick-
ly. I may advisg that ‘elettoral reforms
shouid be brought before the Assembly
clections in February, March becanse we
are going to have Assembly elections of
many irgportant States in the North. If
we are going to. leave those elections,
most probably elections will come only
later, 1 would strongly advise on this
patticular point to curb the black money
and see that honestly politics should be
played in the country,

.

The,_second point that I.may raise  re-
garding the electoral reforms is that there
are so many candidates who are not inte- .
rested really,  Uninterested chndidates
are contesing elections, In a particular
constituency 1 found that there were 63
candidates who were pot intentional in
seeking election, but for various reasons
they were contesting In , particulan
city in Tamgil Nadu, it had been coynter- |
manded because one particular individual
who was an independent candidate had
expired, lsalse wish the Govgrnmentio
take up this question, If thirej is an
independent and non-serious-candidate and
if he expires in a constituency where there
are 60 or 65 candidates and mary of
them old, the whole election shonld net
get counterminded for no fault of other
political candidates: ‘These two points
I wish to stress as important as far  as
election is concerned, because we,  are
meeting immediately after the elections,

“The second point is on the(,/sd Lankan
issue.  This issye had been falked about
yesterday and I read in_the newspapers-—
I was not here yesterday—that there was
a clash between my hon, friend, Mr. Na-

rayapasamy of the Congress and Mr,
Gopalsamy of the DMK, Both are-
very agile on the Sri Lanken issue and

.a clash between fhe two was very natu-
ral, (Interruptions) Y understand a lot
of emotibn was there in the House when
the Sri Lanken issue was raised,

.

.
.

+ I do not want to touch uvon the issus

,now, I know the Prime Minister ‘has
sald that he will settle the issue. The
main point on w,hich all of us are com-

cerned is that the IPKF should be with.
drawn as quickly as possible, The Tamil
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Nadu Chief Minster 18 now talking with
the JTTE. I think he should talk with
other puople as promised by the . Prime
Mitister, In this connection | would say
‘that the previous Prime Minister used
to call all the parties of Tamil Nadu aud
have a m efipg with all the party, leadors
and apprise them on what is going om
i Sri’' Lanka, I am sorry to say that
the present Prime Minister has not found
time. Many important thipgs are golng
on iz India amidst the Officzrs and 1also
hear the hon, Chief Minister is talking to
'tﬁe‘I.T‘I‘E and he is gomg B talk to
Others, Members -of * Parliament
lsaders belonging fo the parties  from
Tamx} Nadu have not been umted by
“the‘Prime Minister. -1 hopy he will in-
vite us and apprise s on what is actually

-gmngonsothalxtmgynot,beanam
which is conducted®oply by the  Prime
Minister’s Secretarlat or the Officers of
the particular Ministry or by the Chief
Minister of Tamil Nadu bypt other per-
sons alsp will be informed about - these
things,

I would like to touch upon one “more
thing about the Sri Lankan issue, Wa
are having a Tot of refugees drom St
Lonka in Tamil Nadu. Not only* that
e are baymg many peopls of the S
Lankap origin. It is creating a Tot of
rroblem _for the Tamil cgmmubpity in
the TFamil Nagu area, [ think, my
friend, Mr. Gopalsamy, will not dispute
with me when 1 say that two important
thingy are happening in Tamil Nadu be-,
cayse of the conflict and turbulept situa-
norqhat is going on in Sn Lanka, ¥ou
might: have read, ip the papers, -mnd 1

am parsonally aware,Jthat lot of parcotic

drugs are being traded in Tamil Nadu,
It is pot traded between the Colisge stu-
depts and elsewhere to lmp("rtaut people,
alone, the trafficking is going on even
mm and slum areas. In slum aress
in the Madrdg City, T understand - there
are hundreds and hundrods of pzople who
are now getting into the drug problem
because trafficking is beingdone by the
people of the Srl Lankan oilgin and who
have come oyer here ani settled in
Tamil Nadu, They come and go< as
easily as possthle, It is very unfortu.
, nate that people from Sri lLamka can

!

and

E"
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land up in Tamil Nadug in vedaranyam
and in Ram*hwaram as they hke. They
arg foreign nationals, Maybe they are
Tamils and our own peqple, but there
shogld B& some propri-ty as to who can
come and_go, I personally feel that
the Government of India does not have
any “information about they number of

" the people who come and go from  Sri

Lanka. - The other day it had been said
that the that of an important party leader
of a faction of thg Tamil militants from
Sri Lanka who came over here  was
seized and even he went away, This is
what is happening, In Muthupst, which’
isuearmyplaocﬁveofthecustoxnoﬁi.
cers had been taken away by the militants
of Sri Lenka. Their whereabouts were
not_known for a period of about seven
days, "Ihey were taken from the Fadian
It was said that they wers taken
to Sri Lanka. They were imprisored
in Sri Lanka and thereafter they  have
been brought after the intervention of
the Chief Minister of Tamil Nadu and
mast probably by .the hon, Prime
Mirister’s. Secretariat, -~ I this is  fhe
thing ihat is going to happen and if" the
Officers of the Government are  going
to_be hauled up and taken over as priso-
ngrs by the Sri Lankap nationals shd are
going to be taken to Srj Laoka and if
_the Government is not able to do any-
“thing. in the matter hecause of the prob-
lems thatshave been created in  Tamil
Nady, I wish w inform you that the

- problem is not only between the nation,

and the =at'on, it is becoming a problem
for .the people *of Tamil Nadu also, The
situatim ig very nebelous and that there
_i3 po gontrol gver the situation. And no-
thmg is being done and mere then that
nehody knows what action you are going
" to take, What King of policy or step
are yeu going to take™ ¥ ganmot go on
indefinjtely, Sir, ’

. >
The third point I may like 10 raise

dsx o ¥
o

“THE VICE.CHAIRMAN (SHRI JA-
GESH. DESAD): That is the last point,

SHRI G. SWAMINATHAN Yes, er
the last point. A lot of thtngs were said
here about the Planning Commission, I
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to elevate the Planning Commission -to 8
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the-matter .bocause. it has beeq said that

“ duricg the last 40 years there is Do

:mpmvement in this conntry, that poverty .
hag -not hegn . eradicated; that unemploy- .
: mmha&beenmhsmhﬂm&wm,
. ing down, - Now, Sit,i[ is being said
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things. He Ras been saying about a_par-

ticilar person.  His neme is Mr, ‘Absl .

Aganbegyan, - gammtahletoprone-
unce it properly- because it is_a Russian
name, ~Hei% giie of Mr, Gorbachev's

‘two top ewnmnipaﬂvism He has. .~ -

published two, yeurs 450 a book colled =

“The Chaltengs: -Ecemomics ot  Perest-
roika”, Now he has pllbm a book
called. ‘Mw{qrﬂw - Mounlain”, He-
says: 'I'heyéoaotsceﬂxeﬁmts of

‘peresiroika becixse there. aret still queues .
fof hmsmrm of food abd  econ- -
. sumnes geods, wmmuW&

foped, - asd’ 5o 0é™ qurﬂocﬂvecco« -
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Sir the most impomm pomt he snys
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they had: to- demolishcentral control of
the - economy,” -§ want* this to be under- -

_ limed. “Again -and - agadi - throughout the

beok, he-epmdemns &htaymm of eentral

" pl;mning where: every decision is mady
- by buremscrae- “in-gecret - and  among
- themselves, ~This sysiem, he says, means
thet -custemers ang-their needs or- wishes
- do-1pt matier, prices do wot malter, costs -
and peafits gre- upimpartant, Al that - -

mﬂtersumﬂﬁntnuwity 'prqdueﬂon

1. targets" en ety

Finally, h_exmﬁr“urmmbem i
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1 s sty i Chiow:. USSR 3u6 ot -+
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. xofnuoaiscm 1 think; mmly ‘abéut



Ve

| ‘"z‘zs‘ 7-," mu o ks

T '-5'/‘,-\,-'»‘

Romama wlhremm aMarxistdwm- ';' ‘

- tor who had" Killed nesrly 70,0
mmeompe with §:3°%

arsumemaa’éewhatxgsoaﬁ&m ;mu
. liker to info¥kin, according g dictiogiary, s

+ . cialist. orgmian;adetyu »

Gt A

' Mwbtﬂnm@ﬂ- -
ndlic 8 g G-~




-~ » ¥
3 .
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[Shri P. N, Sukul]

dq one thing, that may alieuatz the Com-
munist, If they do another thing; that may
alienate the BJP. So we cauvery weil
appreciate this situation. The President’s
Address generally enumerates the achieve-
ments of the last year and also gives an
indication as to what the Government pro-

"pose to do in the coming year, In this™

President’s Address, there i3 no enum.ca-
uon of any achievement of the last year
"and ds 1 said, even abont the future, it
has not given any specific indicatiod as to
what this Government % going to do and
that way, it has not been a very good Ad-
dress. It has gothing to convey to the
peopls of the nationi, Mr. Dinesh Gos-
wami, our present Law “Minister, was sitt-
_ing here. Lasy ytar, while spsaking on

the President’s Address in Lok

Sabha, he said, “it is a ﬁctxonal
3,70 p.m work which the natiop is not go-
, ing tp take seriously. I am

\

reminded, of his words because I too find °

this Address fictional work which the na-
tion fs pot going to take seriously, I am
even the paities which aig supportig the
Government are net going to fake it se-
riously, This Government came into po-
wer, on the one hand because, some Cong.
ressmen played treachery with their own
party, with their own leader, and on the
other, because 5o many parties played trea-
chery with théir own principles, with their
‘own ideologies. And ideojogies which are
polls apart are today to be found there
behind the Government, both fhe  rightist
ideologies and the leftist ideologies. Such
a Govermment js, of course, not going to
last very lony and I am confident that its
fall {s imminent
can compromis: with your own principles,
your gwn ueologies, then, of course, -you
can continue. But, for how long can you
play That hoax? In the very constituency
from where V.P, Singh has been returned
o Parliament, t‘beir party heg written slo-
gans on the walls of the city and villages
calling Rajiv Gandhi ‘chor hai:  Bofors
%a yex. hai voh hai'. They openly said
it. "sAnd after coming intp power, they
say that they will look intn'it and lhw will
take its wwn course and those who are
ultimately found guilty will be punished

»

-

(Interruption), 1f you .
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It means you were not yourselves sure who
took the commission and still you created
a situation, ugly situation, It was a lie.
(Interruption’). '

SHRI K. G MAHESHWRAPPA- (Kar-
nataks): If you know who took the com.
. iission, you please reveal it.

SHRI P. N, SUKUL: No. You do not
know who took the commuission,

SHRI K. G, MAHESHWARAPPA: You
should be knowing. (Interruptions).

THE VICE-CHAIRMAN (SHRI
MIRZA 1RSHAIY BRAIG): We are dis-
cussing Bofors. Don't worry.

SHRI P. N. SUKUL: If the Govern-
nient really wanted that the law
should take its own course, why the
second chargesheet was withdrawn
fromx the court'in the case of the
indira Gandbi assassination case?
fhe law should have taken its owm
course and those whe wkre to be
found guilty should hdve been puni-
shed.

SARDAR JAGJIT SINGH AURORA
{Punjab): You withdrew it.

- SHRI P. N, SUKUL: We withdrew
1t after the election’ results were out.

SARDAR JAGJIT SINGH AURORA:
Your Government withdrew it.

SHRI P..N. SUKUL: After the elec-
tion resulfs were out °

SARDAR JAGJIT SINGH AURORA:
You should have lefi it to "this Gov-
. ernment, R

SHRI P. N. SUKUL: And ‘again, as
Mr. Swamy was mentioning, the Gov-
“ernment is considering whether fhe -
kuldeep Singh Commission should be
withdrawn against® Hegde or not.
¥esterday4 thére was 4 news item in
2 mewspaper_ that the Government is
seriously considering. . . (Interruprions)
It has been extended. But vesterday it
was in the newspaper that the Gov.
. ernmment bad referred it to the Attor
ney-{3eneral ‘far , his views. And like
this, law does nnt take its own course
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As 1 was sayim,, there have been
many many achievements of th; Rajiv
Gandhy Government and this Governs
~.menf did net have anything to men-
tion, In_the Eresident‘s Address.

Dumng.the last four years, the indus . .

-trinl grewth exceeded eight per cent
per anhum and in the last six months
of thig year, it has been 9.5 per -ceni
and_yet, the new Government has nol
mentioned it,Mas "not admitted it. In
Gne year, in 1987—88 exports were 'up
by 28.4 per cent which was not.men-
tivned.* Rajiv Gandhi’s Government
latmched a frontal attack, assaulf, or
poverty in so many ways and those
povery, alleviation programmes “were
not mentioned in thg Presidential Ad-
dress. . The IRDP glone reached 25
gillion people half of whom
are  Scheduled ~ castes and_  Sche-
" duled Tribes It has not been men~
tioned. Then there is the mdllion-wells,
.scheme launched by that Govemment.
The NREP target was completed undex
the Indira Awas Yojana, All these
achleyements have not been mem
- tioned. And, Sir, last year, that 1s, in
1988-89,
per cent, and "some experts said thal
it was 11 per cent in reéal terms. But

. that has pot beeh mentioned here.

But a very chaotic picture has been
painted that the coffers are émpty and
it is like this and that. So, if the Gov~
ernment is going to run on Hes and
nothing but Mes, this nation is going
{0 be disenchanted _very soon with
this Qovernment. I ‘expect that some
‘ of the parties who are there with them =
ke the Communist Parties, at least
they 'will give proper directions to
this Government to take-up certain
programmes for. the general good of
the people of this country. I do-pot
" find jn the President’s Address .what
the Goverrynent is golng to do for the
benefit of the working people the '
working class, and what penefits they
are going to give them. There is no
mention of that. Theye is no mention
There is

geing to formulate a natienal wage
bolicy or a national formula on Dear-

the GDP growth was nine-.

»
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Th para 4 of the Address it has been
said that the “Government will work
to restore the digmity of the nation
and of the individual” As if the
tignity of the nation has ‘eroded and
they are going to restore it! How can -
a Goveinment led by a man, who
associated himself ~with Mr. Hersch-
how can
stooge of America, rgstore the digaity’
“of this coumtry. During the last few-
days, thers .has been a talk of pro-
grammes and 50 many things. So, a
. minority Government, as it calls itself,
supported by a majority, candot res-
tore the diginity of the counfry or ot
You see, the Con-

the Lok Sabh& and here in the Rajya
Sabha it has a two-thirds majority.

"SHRI V. GOPALSAMY: . Yet you
~ lost the Panchayall Baj Bill here!

SHRI P.. N. SUKUL: Be¥ause you
people played treachery on- the people
of the couniry. Mr. Rajiv Gandhi
wanted sincerely and eéarnestly that
the powers should percolate to the
people.-at the grass-roots level,

S8HRI V. GOPALSAMY: No. He
wanted to bypass the States,

SHRI P. N. SUKUL: Therefore, in
the Rajya Sabha, because of yeur
misdoings, the-Bill could mnot be
passed, . . .

¥ -~

uThen, in para 9, the Address says:

“TRe Government secks the sup-
* port of the people in ity unrelenting
efforts to promote naﬁoﬁal < unity
and integrity.”

Again, they 4re talking of national
unity and integrity, Nowhere Rage it
heen sald as to how the Govertiment is
going to deal with terrorists, seces-
sionists, and what they are going to .
do about the Punjab problem. But
they are going to wo’k for national

s
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[srm P IN sumn
muty ano mtegﬂty (Time bell rtng.s)
‘ Once again.l agk: them, M. Vice~
Ghalrman, Sir; how 2 *can Tegtore the

mgmty (Iutqrmpﬁm) “.,'

SHRI ARANGIL smnmw
_ . Mr. Vice-Chairman, 8ir, he is making
\ - a very serious statement.

about the Prishe Minister of the coun-
try that he i& a *. . (Inerruptionsy..
This ‘should
A Member s -saying this”’
Prime Mixﬂster ‘of the

it ghould not be allowed.

7ok - Yecord, A Member of Parliament s

el (Ixurryptlam)

S‘HRI A GOPALSAMY Slr it
- should not g _on reaord . {(Interrup-.
tions)] e .

SHRI* P, N. SURUL: “Mr. Viee

eayiag tha} the Prime Mimmr fga

Ch'airman, Sir, in. pata. 19, they ‘have .
mentmned abcfut the. rlght 'to mfor- -

iL SREWHARAN

" Mr. Viee-éhairman, Szx, he is eanmg ,
the Prime mestep of India “ag a%*-

- It should not go on record, Kindly
~give .your - ruling..

‘DR (SHRIMATT)

MASISHI  (Karnataka); this

Sir,

- should not go on retord. To, call any- -

hqdyasthe* ”'. iswrong

-

".Ehis ‘should net do on recond
termptians) Tt wrong to call any

one** This should not go oh record»

(lnterrwtiom)
THE VIQEPCHAIRMAN

down L

"m HGN' m:nm Thnis

54 not ;p on mm flutermmz'sz)

.He says’

not go on gecord’ .
abeut the .
. ‘country -and
.~ i1 is a diégrace to this’ country and
to go on

(mtsnummm) -
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-

[Sarday Jagiit Singh Aurora]
Three years of president’s rule has
only, complicated and worsened the

situatxon Prevarication will create

doubts in their minds that you do
not trust them or you are not sincere
about solving or should I say salvaing
the situation. I think if we are to
solve this prablem, we have to accept
that Mann Group should be encour-
aged and should be fully trusted. As
you know, that Mann group has
. stated that they are not for Khalistan.
And, therefore, I feel that it is the
only group that can bring the young
people into the mainstream. Support
this group as voters have supported
it. Do not negate their vote.Q

.

1 do appreciate and' understand the
appréfension of the people about the
continuing killings and other threats.
For this, “We need to analyse the pre-
sen' structure of violance and sur-
charged emotional afmosphere, There

» are four types of terrorists involved

in Punjab today. 'I‘he first group is
those whom you can call Khalistanis,
who have bheen embittered teo .such an
extent That they believe that the
Sikhs can only survive and flourisn i#
Funjdb ceases to be a part of India.

. These afe very few and many can be *

persuaded to change once the condi-
tions change in fhe State. Then there
is the second group, and they are
professional smugglers, dacoit, gun-
runners and drueg traffickers, fishing
in troubled waters, and there are
also people who are being mani-
pulated from acress the border. These
have to be dealt with sevgrely under
the law of the land. There is a third
group of unemployed vouth. specially
commg from weakeF sections of the
comthunity from the villages who find
that there is no job bui they can
make a quick buck by~ anti-social and
illcgal actlvities. These cah also be re~
formed, Lasily, and possibly fhe most
dapgerous group today is the speci-
afly raised vigilante squads of the
police for-killing terrorists, who more
offen than not indulge in extortion -of «
meney and killing of ihnocent people

- Addreds

in fake encounters. In these, you can
alsu add some segments of the police
who have been given care bdanche
and have indulged in  all types of
netarious activities to entrich them-
selves or to satisfy (heir sadistic 4n-
stincts (Time bell rings) 1 will take just
two more minutes.

No emerging leadership can eradi-
cate this violence in a short time with-
out being In power. My request, there-
fore, is, do not stall the democratie
precesses. Hold. the election to the
State Assembly as-soon as you can,
if not simultanegusly, then in a fort-
night or so later to ensure adeguate
security arrangements. Be courageous
and give the youngsters a chance to
come into the mainstream.

THE VICE-CHAIRMAN (SHRI
MIRZA IRSHADBAIG): Please con-~
cIude now.

SARDAR JAGJIT SINGH AURORA
I am finishing.

And io create condifions conducive
to holding of e}ectxons, accept some of
the demands which have been voiced
by practically all 'sections of the Sikh
leadership, -that is moderates and ex-
tremists. They are: together with the
Fifty-Ninth Amendment, withdraw all
black laws; dismantle the state oppres-
sive_apparatus at least by transferring
some of the officials who have been
associated with the ldst Governor;
gradually, by stages, withdraw CRP
and BSF back to the barracks. Affer

* election, you may be able to thin them

out of Punjab by stages. (Time Bell
1ings) Evenfually, a general amnesty :
should be declafed. But this may be
done by the State Government when
it is elected andl formed after the
eleetions, This should not.prevent the
release ef such innocent people who
have heen incgrcerated at the whims
ard fancies of some Jpolice authorities.

Before concluding, I would like to
strike a note of warning and this is
very important, Do not ignore the
threat of active intervention by
Pakistan in the Jammu and Kashmir

>
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k ] .
affair, The Pakistan Army ls smarting, .
under the decisive defeat it suffered

. in Bangladesh at the hands of the

Indian *Army in 1971, The political
‘situation in Jammu and Kasbmir is
fraught with greater danger than that
in Punjab, 'You have an opportunity
now to improve the situation in Punjab
ana do rot Besitate. A firm base in
Pupjat—I would like .to underline
-this—ms%es our strategié¢ position wvis-
. a-vis Pakistan’s threat in Jammu and
Kashmir and in ‘Punjab unassailable. |

2

1 end by wholeheartetlly supporting
the Motion of Thanks on the Presi-,
_dent’s Address and wish the National »
Fropt Government the best &f luck
in :its endeavours to infuse a new
spixit in the couniry, of genuine re -
ceneiliafion and. mutual faith and
trust.” Thank you. . .

]

twd @ waw
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SARDAR JAGJIT SINGH AURORA:
I was talking about the general situ-
ation. J was not talking about the in-
dividuals who are laying down precon-
ditions which, to my mind, are very
}
R .

A\
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minor and waich should not really de.
tract from the main dourse of action.
. {Interruptions)... .

_SHRI CHATURANAN MISHRA:
When all minor weapons come in, they
* become major weapons. (Interrup- .
. THE VICE—CHAIRMAN ‘(SHEI
MIRZA IRSHADBAIG): I would liké
to infrom hon. Members thai earlier,
Mr. Sukul useg the word, *.1 find
fhat thig word is unparliamentary. I
will not go on record, Shri Bamesh-
war Thakur, . .
SHRI RAMESHWAR THAKUR
(Bthar): Mr. Vice-Chairman, Sir, the
Address by the hon. President of India
to both Houses of Parliment on the
20th December, 1089, deals with econ-
omic aspects in paragaph 21,

, .THE ' VICE-CHAIRMAN (SHRI

MIRZA IRSHADBAIG): Mr. Thakur,
please conclude within ten minutes.

.SHRI 'RAMESHWAR THAKUR:.
But I regret ta say that the yarious
aspect have been touched upon n"ge-
neral terms and is full”of platitudes.
The earlier Addresses“used to gomtain |
‘more specifically the Government's
polidies andvprogrammes” and .the de-
tails thereof. But thig Address lacks
clarity, direction and there is no spe~
cific blan of action in regard to -the

, Government’s polic&es. -

I bave heard ‘with rapt attention my

. friend, Mr. Yashwant Sinha, and other
Members from the treasury benches.
They havé been good ehough to nfent-
 jon that nothing has been achieved
during the*last 42 yeard, that ‘the econ-
omy is in.shambles, that long-term
damage has been done and 5o on. In
{his - connection, I would like .o - 8sgy
ihat we should make an gbjective asse-’

; ent of the achievements made and
should not be biased on that gcore.
“Through Plan after Plan, and more
particulurly during the last five years.
there has been a tremendous progress

" aliround so far as the economic front
~is roncerned. The economic growth has
been of the order of 5 per cent in the

Si}t?ﬁ and Seventh Five-year Plans

*

-
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fﬂhﬁ !hnashwu 'ﬂukur}
against 1 tozpereentbetween 1901
and 1947 There is 8 record agricultural

. ‘production-of 7% million tonnes. The -

‘industrial growih 1888 per cent: In the -
--case exporis; it iemm thanbﬁ)bef
“cent in the last ‘two _years, cumulafive.
‘Similarly, in - other areas we have
j achieved msstve “sugeess. We sp.ould
_ take ‘into eomtdgx;aﬁoﬁ the - growth
_rate right trgm the . First, “Plan. The
grcrwth rate. envisraged ‘in the First|
“Plan wag. :.,B,Rercen‘,t 4nthie Second -
" Plan 4,0 per ceut,In the mrq Plan 2.2
m%&nm&uﬁkﬁan 3.4 per
@G&‘h’ the, Fitth Plan and Sixth Plan
" 3.2 per cent and {n. theﬁeveath Plan

. cent,

3 .
s

In the variw.s seetn:s we ﬁnd there N

has Geen = tremendous - achiévement

. ‘during the SeventhPlan The P!an out- .
1oy for agricullyure was Rs. 4067 crores.

. Te-has veached o actual Rs. 5040 crores
- and percentage wise it is 126 per cent.
gimilarly, the: percentage for rursl

evel

- ation. 107, for snergy’ mtatindusiry

. 137, for transport 143, for cournmuni- -
- cations 184 and !ox: envimnment 128 |

SHR!’ DIPEN GHQSH Mr, Maran
is hm:ﬁ.

," SHRI JAGMH DmAP You are
m-ong Sea whe&ernotes are being »

T R S -

“THE v:cm-czwmm tsaﬂ'l

W ,~-ﬁs'.rma mu But he P
- ~~mmgacw

R
<

[IiégY,g& sm,i,'z" gp

weexpeetedthemthrate of 55per

logment. wetrld be:- 166, for irrig- -

p the Prevideint’s’
. SHRI DIPEN;HOSH: 15.4t obllg-

oaﬁahpotthemmqtar to
take dommw )

SHBIJAGM‘LIIEASI Do ot dei

fend hke this.. .

SHR! DIFEN GHOSH: you cannot
dmm te the Minister to take ‘down

presence, ﬁuﬁ zm taking down mtes
. by him. - .

. SHRI -, RmESﬂWAR THAKUR: *
The pementage tor general  economic .

. serviges would. be 160, for social servi-

- .ces 112, Ior Gepetal serwices 261 The.
maﬂk% thing. 1o note is thaf -in .
. place of g tolal outlay - of Rs. 95,584

=

-

notes; yow can demand. the Mimsters

_ ¢roves, we aré going to spend Rs. 1,80, °

319 croxes which will be 136 per ceat.
- This ig the “schiievement we -have got”
and thgn 4o say that there has been -

" no achievement' is yery very. \mte!*: »3

* tunate. Secondly, it has.also been Haid..

_that nothisg las ‘been- achieved from:

, the First planfo the Smmﬁg&mm :

“will give bare mmmmm»da:a

" “infafmation of the House, This 15 the
. increase from First plan to the Seventh
‘plan. Food ‘prodfiction increased by .

3.5 times; ¥gal by 5.5 times,
by 11.0° tiuies, ,
‘export - by - 38 -
43 times, - electridlty by 42 times,
.. fertiliser- consumption '~since 195556

import

cemontbyuthnes“_
times,  import. by

by 141 tjmes, crude ofl proguction by

1464 times: Thig is the increase h;om
First.plan o the Seventh plan And in

. spite of that lf our Members say that -
nothing has .

-ndthing has been -dohe,
‘been done;, ngth:lng has béen achieved,
" beeh aehirved,‘i, is_the most. untort-
unate and unrealigtic 'statement. Such .

statemeni should.not be mdde by hon

. respectabie wﬂeazuss of mine.

Then -1 would Hke to menfion that
-this is the achievement not only of the:

pian noto!ﬁy ‘ot 'thé Government but
‘rafilions

‘Iarmema e sworkers, -sciép-

tists, enginwa prdfessionsls and
: othes who Bave coh(ﬁbuﬁd w

mﬁ is: ot & natiotial ‘appronc

s gnd- millions 0of our

y

wmm$mm$ e eﬁnrts ot

" thaose: We ‘i have contributed to
‘the mlopmmt of the nation. :

’

ce

*
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In this connection, I would like to
mention that not enly thjs growth has
been there, but revenue has also incre-
ased. The Total revenue of the centre
and the State Government during
the last five years,is glven below. In
1985—86, 43,267; 1986—87 49,540; in
1987—88, it went up to 5_6,976; in 1988.
89, 65,443 and in"1989—90 it is expe-
cled to be 76,041. There has been such
a massive increase in the revenue in-
come, How can it be igmored fo say
that nothing has been achieved?

Samdarly, in other greas, we have
achieveq success and development,
Even gn. deficit Snancung, T would, like
to say briefly that it has been, mezitio-
ned that Rs, 14,000 crores was, ted
10 be our deficif, but thy deficit is Hkely
to be, according tp the latesp repor} of
the Resepve Bank,lgt India, Rs. 33 110
erores. But we must take into c0n51de-
ration the total expenditure. The total
expenditure in the plan is of the order
of Rs. 3,538,080 crores, mswhich the defi-
eit will be Rs. 33,110 crores, which me.
ans only 9.2%. Now 9.2% by any inter.
national economic-or expert standards
is a manageable figure. Therefore, the
deficit which iz.said to be very high;
is not a fair propositiom

Similary, in other areas also, ouwr
achievement has been very very laud-
4ble, From what records are they say-
irg that nothing has been achieved. If
we see the latest Reserve Bank of
India report (1988—89) or the n¥d—
ferm: plan Appraisal of the planning
commission, or other reports of the
financial institutions like IDBI, or of
the Asjan Development Bank or World
Bank, or an independent body like, the
Institute for Economic, Growth, we will
find that the achievement has been
there. ’

, Therefore. I would urge r;(w friends
opp051te that they should not under-
mine fthe achievements. There is scope
for further improvement, no doubt,
and we should try to achieve more du-
ring the Eighth plan or which we sho-

uld make all efforts, 9‘”' T
. s ’\/ 33 N
7?1115—-10 -— - 3 Bi~a-T sdl
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Since the time is short, I would only
like to sdek some elarifications from
the hon. Minister. Many of these para-
graphs are yery short and notbing has
heen. clarified. Bo the first clanﬁ.C-
ation, I would like to have is whether
the Government believes in planned
ecopomy, and If sp, whether the
Eighth Plan wi]l cemmence opn sche-
dule, ig,-on Jgt April, 1890 and there
will be no delay or a roling plan.

Two whether the g‘rowth rate eRVi-
f3r the Eight plan, i.e, & mini-
l? o of the plan outlay of over
akh" croves w0uld be mainained

anq Will no bhe slashed‘ down.

Three whctb! the Governmuxt be-
Meves in  mixBd economy. . '
'\( - .

Four, wifether apart from small gand
eottage industries, the fAovernmment will
give full donsideration aung- gsupport to
tHe medium.and hrge ipdustrigs, o,,*

g oo i 1 [ TS

Five, whether the Government w1]1
Xecpguise, protect and enhapce the co-
mmapding pasitign of the publie’ sector
and shall not weaken that position in
any manner.

Slx,, whether the ifvestment in the
public sector undertakings in the com-
ing years will be maintained in the
Eighth plan and will not be ldsz than
that reached in the Seventh plan.

$even, whether the Government will
etmiinue to implement, without or with
modifications, the plans and schemes
for poverty removal and employment
generation like the 20-point progr-
amme, Jawahar Rozgar Yojana and
other existing schemes and will pro-
vide adequate’ funds for these durmg
the coming years.

VEight, ‘ whether the on-going sche.
mes dhd projects of the Central Go-
vernnhent and those initiated by the
Btate (overnments would coritinue to
be iﬁcltu}ed in the Eighth pl}in‘

" Nine, what step¥ tilé Gov&mment
p¥opdses to take t9 eﬂéctively bring
the ﬁeé‘p?e below the payerty line to

~ ey wtet A .o
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arould 5% during the Eighth plan and
N’ipi p?m w‘bigh has been brought
down from 51 in 1978-?9 to below
81% during 1989 and what specific
steps is the Government planning to
take in relation to debt relief on loans
belosz lobwm!wouldliketoknow
whether the Governiment’s intention is
to write off the said debfs in full and
$bat the hanks apd pother finapcial
jpstifutions would he reimbursed to:
B sovapsen made f S po gt
of their nopmal

that they go net beeomeg qxc or red
whether in the process of decentra-
lisation and proyiling an impertant
role to the cettage; village and amall
and consumer durable industries,. the
cottake and village indwsteies founded
by the faSker 9] Wwe Nation, Mahatmoa
Clantist, -woudd cortinge o (receive
the pluve of pride and that substantial
:hmds would he provided for the same,

Lastly ‘1 wapf to Xnow whet‘her
ﬂxe 1o e85 of z'lvl;ng1 pﬂvﬂttgr and 2
Asfing " role to age and
smal!-scale industries, the role of
sgience and technology, latest tech-
qéo;y in industry will not be diluted.

Mk yon vary much.

!‘HE VICE-CHAIRMAN  {(8SHRI
MIRZA MDBAFG) ‘Prof. Lﬁuh-
manna. } E N i
- SHRI M. M. JAGOB (Kerala): I
think there are lof of people from
ihis side. I'Am not objecting to Prof.
Lakshmanna speaking now. He is a
very good Iriend of mine. I am point-
ing out the conwertion. Only after
finishing the first round of speakers,
are thg sasond - rownd of gspeakers
called to speak. Now I find that yon
have gone to ihe second-round spes
kers of the Telugu Desam. You may
;_;ﬂ me more spepkers from here,

o & than JI°¥°°§ ﬂvemt%

have called him now have Do o jec-
tion I cannot object to his speaking,

[ RAJYA SABHA]

3
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PEQOF. C. LAKSHMANNA (An-
dpra’ Pradesh) “Mrr. %ceChai:man,

.S.IF!.','

THE VICE-CHAIRMAR  (SHRI

MIRZA, JRSHADBAIG): Flease try to
camelude yowr speech  Within ‘five
minutes.

PBOF. €. LARKSHMANNA: ] shall
try to be ss hsiel as possible.

the ﬁrs instance I would like

to ;eger tg ?'remdential Address
?u ;ogr 3arf§ Tke first is with regard
t of the new Gov-

gnt gﬁ secon;! ™ with regard
@mge caI! pconomic and soetal
aspgcty bout the programme ¢ of action

that ha; to bg initigteq by ‘the ne'w
Govemment yvl;ich has  come into

exisiepes.

in tﬁs connection, su, e Presr
ot chim - padd dributes. o-the maturity
of tbe imdisn electorate Because they
stood for change. Sir, in this connec
tion, I would like to draw the atfen:
tion of the entire House including the
Opposition parties that the National
Front as a party was committed fo it
aven in its manifesto—it was the 8rst
to issue the manifesto—and the word-
ings wire such that what has subsp-
guenily come-about is- only reinforer
ing what has been stated in the mani-
!esﬁo. The manifpsto s staled:

“Burdened by ‘t’he price rise, hurt
By ‘violence, fractured by communa-
lismy. and ashamed by corruption at
the top. the naﬁon ‘Ionzs for relief,
A; last 'tl)e hour of change has

struck™

Sir, the gour of change did strike.
Therefore, we .have got the
Gova'nment wmti\ is a new Govern-
ment and wh,ic'.h is standinz for

chgn,ze

Sir, havlng stat;d Al'gs, I wmu.!d lﬂ‘#
to go to the second aspect. Wha;;did
the President say? The President sald
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very clearly, and that hag to be noted
carefully:

*“In this Address I am confining
mysélf to the broad issues that the
Governmeéiit propose to fackle.”

Then Hée goes on te state what are
fhose Problems. Therefore, Sir, this
was 4n Address for the Govesrnment
whtieh i8 starting and for the year,
pefMaps, 1980-93«wp. hatie . to treat it
et way—or for the yeals o come,
the mext five yéays, If that is the
casi; the . .Presidentidl Axdregs <oeg
mention: what the immedibte tasks gre
that are before the Government anf
before the people to be tackled. In
thet precess; ff thay anly cedfing to
il 1 see v reapn why the Ogposi-
timyolere éBowld be #0.worried about
soreuthing. wey having been mentioited:

Sir, before I come to the political
and social aspects whére the healing
touch has to be given, ¥ will comse
{o the economic aspects first.

-L’;C

, Shri Cﬁavagdg a very n.x;
person, a mature person, per B Wi
great administrafive and polttic ex-
perience, and he bhad been the Fin-
ance Minister. If somebody says ’g}lﬁt
the coffers are empty, e took it lite-
rally. He started asking, “Can the
coffers empty"” Who says? The
wHOE thing Has {5 Be fiken eubhe-
mistically. Sir, I would only a!ik mg
point out that about 3¢ economf
in the month of August. They are- not
necessar econOmists of the National,
Front. ‘fe may a tew _among
those who' are n
Natforral' Front,
econdmy is facing a serwua crigis,
"The manifestations are the burgeon-
E gxﬁern t ted at more
fhén" one lak) crores o rupees The
fiscal crisis reffgcted in the mounﬁnz
exceis of the vaemment expenditure
over {t8 indome qnanceq by (feficit,
finafiting and inte, borrowing, 8
phen%inéhal atgx‘t‘:‘w’;vfp x;;1 consumption,
tfrat aggftvates tﬁg soc Jlﬁfxidqﬂeﬁg
u&é& %wz ; sééf Agr”'g*""m Y
" fhtd ot Price increase, the

L, S

[RAJYA SABHAD
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Serious stxm i:x an alrea\dyd ingde-

quate Public disiribution system as @
result of the inability of the Govem-

imeht t6 Drodihé adiquate stocks pnd,
tmally, a sharp ibcrease .in uneny
ployinent.” This .is the verdict given
by 30 to 40.efpmomists who assembled
in the month of August to review the
economic situ?tion.

-.437 s v

SHRI ANAND. SHARMA: Whtch
paper are you reading?

MRS €. DA¥SHMATNA:
reading The -People’s Front,

AN HON - MEWMBER: Not the Na
tional Fronf?¥’ ’

PRoOF. ¢ PARBAMANNA: 1 ubht
¥Wow. - ' S

FY EEPOTS TR V1 D S ¢ (12 & )

I am

Adas 3
- AHRRL ANAND- ;. Wha,are
the eeonomists? Whose paxgr in this?
This is very jmaporfant, Whan the cony
tents_of (what he i8 reading are going
o, regondalet: fae Houge kaaw wWhe
are. e oepnomists AN, 3o Which, poll-
tisal .paxty .this. paper belongs. It is o
prolaaeanda paper.

MVYKNNA don'
m‘ﬂfd Féadiﬁk dut the nimes '
te Vide-CHdirman doés Hot caunt this
time against mine. I am prepared to
read out. Prof. H. K. anjpe, .K, S.
Krféﬂﬁgswan‘fy, Baxﬁrg; Reddy,
Krishna Raj, Deepak Nair, Pushpa
Patnaik, B, 8, Barua,. Atul Sharma,
lﬁrmai.ﬂhandmy Kﬂ!lms Bhardwal.
Ashiny Das Gupta...

Ja $re

1,& RN

A IR i
B e #AE of that paper.

PROF. C. LAKSHIfANNA: ¥ sald it
is People’s Front.

M VICB-CHATRMAN  (SHRI
MIRZA IRSHADBAIG); That is all
right.

PROF €. LAKSEMAMNA! § am not
worried to whith pErty it belongs. I
am, here to make g stateent given by

thixty; odd, , grep eronamist of the
cqQ  whoge . have bgen jBN-1

ous In the field of economies.
Nothing more.
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SHRI ANAND SHARMA; Will he
also explain the Dpeople’s verdict
againsf his supremo, Mr, Rama Rao?

- PROF. C. LAKSHMANNA: If it had
been Andhra Pradesh Assembly and if
I was a member there, I would have

been dutybound to explain. In the
Parllament I am talking...
TRE  VICE-CHAIRMAN (SHRI1

MIRZA IRSHADBAIG): Don't bother
about that, your time.is being taken
up. Already it is seven minutes now.

PROF. C.'LAKSHMANNA: -1 can
understand your heart burn, but that
will not solve the problem.

- The second thing ig about, the, Eco-
nomic Advisory Council. Again you
will ask who they are? You know the
names. I would- quote only two perti-
nent things. “Yet’the - patterm of
growth,’ méthods of fikanciing’ ' em-
ployed -both infernal as well as ex-
terrial have been such that at the
end of the de¢ade it would appear that
thig strategy of growth pursued espe-
cially over the last:five years needs
some crucial modifications, if growth
with self-reliance and equity remains
the central focus of the Government
policies.”

Again 1 would guote the Economic
Advisory Council.

“The Economic Advisoy Council
had drawn ' atféntion to many of
these prbblem areas in its earlier
reports. The report on the current
economic situatiop  highlights the
structural imbalances that underline
current problems and tries to indi-
cate priority areas for actiopn for
removing imbalances™” .

Therefore, I would
more example.

THE VICE-CHAIRMAN (SHRI1
MIRZA IRSHADBAIG): Please con-
clude within one, miniffe. .

PROF. C. LAKSHMANNA: It you
séy, I will sit-down with this,’T think
I-hdve not dore juftice to the’ topic
thut ¥ have taken up, * v

only cite one

[RAJYA SABHA ]
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THE VICE-CHAIRMAN (SHRI1
MIRZA IRSHADAIG): We! have to
look to the time also.

PROF. C. LAKSHMANNA: The third
point to which I would like to draw
the attention of the former ﬁnange
Minister and respected -Chavanji is
this. The balance of payments position
for the first six months is at Rs.
5,400 crores whereas for the correspon-
ding period sduring the :previous year
it 'was Rs. 6,800 crores. That means
tHere has been g fall Rs. 1,400 crores,
It 4this is’ not -called of empty coffers,
euphemistically speaking, what olse is
it? A .

- ol
Sir, fhe same report has also shown
our foreign exchange balances falling
down to as much a§ Rs. 5,505 crores.
If *this i5 not moving towards empty
coffers, then, what else it is?
.o heAN? .
Finallyo:8ir, ;3 will teqch upon only
two important points.
THE VICE-CHAIRMAN (SHRL
IRZA IRSHADBAIG): Now you
cénclude. T

E’RGF. C. KAKSHMANNA: 1 amx
giving suggesfions fof our’own Gov-
ernthent. For instahce,...

THE VICE-CHAIRMAN (SHRI
MIRZA IRSHADBAIG): I am giving
only one minute.

SHRI M. M. JACOB: He has al-
ready exceeded the timé-limit from
the Government side, The Minister for
Parliameniary Affairs has assured that
they” will ‘not take away our allotted
time. What is this?

PROP. C. LARSAMANNA: I want
to impress upon the Government that
we have not touched upon two impor-
tant areas. You Will agree with me.
The population problemi’ has heen.
creating’ 4 lot of tension in the coun:

iry. It Has been offsetting {he deve-

lopment which.'we are_trying fo achi--
eve. Therefore, T would, urge uppn the
Goyérnment to kindly look into thig
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population growth problem and come
forward v&ffth measures to contain it.
(Tvme bell ‘rings) 1 am concludmg,
Sir. We have comitted™” ouf’selVes 1o
jvjersal and primary educatlon I
hope “the ‘néw Governm’ent ‘will’ move
in fthis direction and try to, %ﬂﬁé'
about umversalisation of educaﬁon in
real” earnestness unlike what was at-
tempted by the previous Governiment
which was only a hazarous thing.
Thank you.
"t
SHRI K. V. THANGKABALU Mt

VicerChairman, Sir, o pasi;2.0f the,

Presidens’s. Addressc it pag besn stated
“The peopls have given' a-clenr yerdict
in fawour of cHange.” L.am sogry to
cay that the nresent »Mational; Front
Government gave this Address to the
President to read it like that. The
National Fropt Goverpment came info
existence he of the mg amxwiy
of my leader, i Congress esideni,

Shri Rajiv Gandbl. He did not stake’

his claim to form the Government.
(Interruptions) ... You don’t under-
stand the reality of the situation. The
democrafic values of this nahgn have
been upheld by the Congress party
from Panditji, Indiraji and Rajivji
The transfer of power took place in
1977 -when Indiraji was the Prime
Minister. I know about the constitu-
ents of thg National Front Govern-
ment, What is happening in the com-
munist world? The people are struggl-
ing for the Buman right, and many
people have heen killed thére. Here
nothing of that sort is happening. The

[ 23 ‘DEC. 1989 I

Congregs. Jeadership has given away,
the power very smoothly, Please do.

not underestimate this.

SHRI DIPEN GHOSH: You are un-
dermining the people.

SH.F;I K. V. THANGKABALU: We
aré giving maximum respect to the
people. The people of India still voted
for the Congress party and we are the
smg}e Iargest majority garty in the
country. If you se¢ the pgr znfage of
votes” polled, it 1s ver
people yoted for tHe Congxess party
and its leader, Shfi R&fiv-Gandhi.

l }
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SHRI DIPEN GHOSH:» Tn one way
you are.correct. See the dismal perfor-
manece of Rajiv Ganghi in $he last
five- years we negistered an impgessive
growth, You can take and fieldg and
vefifyl The Natienal Front Gavern-
wént thass to take effective steps to
curb ferrorisnu ®he National Front
Uovernment, (TDP) was also there
the!8tate of Andlira. Even tpdey a
number of ML A are being kidnapped.
ThezState- Goerngent hgaded hy Shri
NIUT. Rame ..Rao-egcourgged.  thege
Nagalites and tbat iss iy the Naxali-
tes.arg.doing it.These ,has begn np
meition! of these things in the Pwre-
sidendie ‘Addrdsg Slr, ,eur party,is
commifted to halping thesWeakar: sec-
ticup:8t sociefw:'Our party is all for
réseitvabion - for the-weaker secfions of
squiety; O great lepdgr, Shrimeati
indira Ganilhi bad’ advocsted reserva-
tion for the Scheduled;, Caste and. the
Seheduled Tribes: In qgour manifesto,
also, we have menfioped this thing
very clearly;and our paxdy: 1s one with
thy Gaevernment: on this issue, But
the National Frent Government has
not clarified its-position in this respect,
The ofher day, fhe hon. Minister,
Shyi Ram Vilas Paswan, did not
clarify the position while replying to
the debate. 1 would dke that the Prime
Minsster as well as Shri Ram Vilas
Paswat should clarify the stand of
the National Front Government with
regard to the reservation policy.
Today a statement has been made by
Shri Kanshi Ram wherein he has
categorlcally stated that the National
Froit 3overnment Is responsible for
the curtent antbreserwation campaign
which is going on"in the couniry.
There is ne reaction from the Govern-
ment to-that statement. The Governe
ment must eome b with a clear cut
poliey on reservationr: COur party is
cormmittéd to this fssue. Your Deputy
Prime Yinister is"saving something
Mr.- handraghekhar gwsayifig another
thing -and -Mfr Ram ‘Wilas Paswan is
keepingin quite (Idemuptionsy: Noy
have alreaty spoken: Now: vown'ask’
the Piliwe Ministeleas’ nbly "

Bfr, th’e?’ waht 1o make & everything
oper™MEy 25} DoordarshHn and All
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B9 -Methes: vt Panks

[Shri Dipen Ghash]
India Radie would be given autonomy
to ensiite free flow of infarmation,
The Weh. Minister, Shri Murasoli
Maran, Is heve. Slari V., Gopalsamy is
alfso sitting tere. X am very haphy.
The otlier day, on the eve of the
getond at‘nuwmry of Dr. M. G. Raowar
chandran, ~ there was a procession
which was organised both by the DMK
as wel sd the AIADMK people hut
only the DMK Chiet Miaister, Shri
Karunanidhi was shewm en the TV
and not file AYADMI 'leadpr Miss
Jayaldlithy énd her gréup They are.
partigeti.’ I dd ndt koW whati the
Pitnk “Minfster |5 going to sug oo
thiy” 196ue - Yebterday svbn. own hon
MiRisésr “for ‘Intosmdtion and Brosd.
casting, Shel P;"Upendit sdmitted that
He tasi not given inftrictiogs ta any:
ot thé afMclald. T6. tiwly or Yesder shot
Shivshenker: said, “thht means. the
Minister'does. not hew contrel: ever
théidl? But the hon, “Ministei did net
afites with that. We kmow they are
délfberately ~propagatiify: thetr owm
ideas. We have no “elojection to that.
But tiey should not have :meuntioned
abicut ‘fiee flaty-of informdtioni in the
President’s Address. (Intemt_guom!

8ir, our han. Députy Prime Minis«
ter,” Shui: Devi, I&l>mate a statsrmsnt
in Madras that the three-language
policy would Ybe pursued by the
Natiomal Pront Govermment. Shri
Muragolf Maran is also a Minister in
Cenire, He represents the DMK
party. This party is still saying in
Tamil Nadu that they are committed
to the two-language formula, I have
no -gudsrel with:them. But what 1
would like to know ftom the Govern-
ment is what pelicy they, are going-
to pursue in this respect. The National-
Front: Government - 'wants to pursue
the three-language formuild. That
mesns they are going te- forégo the
two-language fromula in Tamit Nadu.
(Interruption),” Wo, you afe in the
Ministry, You must' clazity this fact.

Peaple want 1o knew about it Amnd-

thig 'doublpstandard will not
4 pa. go.long, Thet is why;! am
aking You.. (Iaterrgption).

[BAJYA W 1

is the doab!e-standard My
Rajiy Gandhi practised. Recause U
area hag Muslim population, he stazted
ipll-ggdl‘ L T%'% did not understand be-
cause they not know Hindi, This
is the douBI@—sfandard practised.
(IntarmPtW).

SHRI K. V. THANGKABALU: Mr.
GePalsemy, you mmy not know. L was
with ihe thén Prime- Minister at- that
tithet It 3 {He- povple who asked him
to speak:in HHRH- Before he spoke.
You d¥% not krow that. And 1 kmow
about that @ﬁtmupﬁmr,

§HRI N“AR;QYANASAMY Your
PD&WT r and Députy Prime
ter were " oath m Hivd}

and® you were ké mg qulet You are

compromisi uf l4nguage’ policy '
b'e%ﬁe&%yoﬁmare fven a bert% in the
Mt §try tis ypur poliey. ¥¥u had
beén sﬂéut!ng when our people spoke
in Hind{. Bl when The Prime Minister
todk oath in Hindi you were keeping
quite, (Interruptions).

SHRI K. V. THANGKA’BALU Then,
Sir, fhg Nafloqal i‘ror;t ‘Government
hgs announc _the Presidential Ad-
dress thdt t Y, are going to waive
the_loang takeq, by farmers to the
tune of Rs 18‘000 ﬁat:h. farmer (Inter-
ruptwn) It hag announced waiver or
relie?. Néw, the éq Tess Govérnments
in Madhya Pradesh, Onssa Bthar
Rajasthan and other Sfafes hgve come
forward and announced to. ‘waiver of
loans to the tune of Rs. 15,000. But,

in Tamil Nadu,, urists’. organi-
sation and’ mﬂﬁca{ parfies have de-
waiwer of

logms takgg Ly, smal} and, _medjpm
farmers. weayers m}l arﬂsans-
Tohog;: Aurprise, ow-

w.

in B, Ny, i
fhat m%mf
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What is their rea? policy? They anno-
ufice soine Peolicy and they are not
ififleminting it wheress the Congress
tiovernment was implementing what
{t ammburiced, (Ieierruptions).

SHRI V. GOPALSAMY: After
toming into Hower; we waived loans
t6 the tune of Rs. 107 crores.

THE VICECCHAIRMAN (SHRI

MIRZA] ): Please do not
inverupt all the timé, Let higd con-
clude, .

SHRI K. V. THANGKABALU: That
is énly infiredt. You are undey con-
Suetbn. Your lesfers sre under con-
Mstoh, Yesturimy; he wes telling that
Hie would walve ... Cintenmptions).

YWM (ﬁHﬂl
amzA IRGEADRAIG); Riaase co-
¢hudie now. Kindly don’t Mterrups hxm

SHRI K. V. THANGKARALY: If 1s
our policy. What is your pohcy" ou
have said you are going ¢ give r
to farmers. Are you i in the
Blates? 1t was cheap popularity, We
are giving. But you are not giving
(Interruptions)

SHRI 8 B cHAVAN (MaHiidsh-
tha). Lét fae' URAersted  what Mr.
‘Mopuitamy -sa?e: Kirddy repeat if,

SHRI V. GOPALSAMY: While ans-
wering a question, you S{ld on the
waiver of lpans. waxvxng oans would
uet help. The Govenunent was not
committed to waiving loans becauge

Reserve Bank was objecting to it.

t was the answer. (Interruptions),

SHRI K. V. THARGKABALU: What-
ver if.is, you have safd in fhe maftit-
%eSto. ut you afe not implethéiting
£.

Sir, my last poin{ is with regard
to Sri Lanka fer the National Front
cﬁ?ﬁetoﬁbwer.fhesml A i 8§
Latkd is bec WorSé afid wWorse
every dhy. :Ev’eri &hy, Hundféds of

B el e 25, Sttt of 2 i
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of the refugees is known well to every-
body. Our friendd, particularly Mr.
Gopalsdrny, krow well dbout it. Now,
toddy, this Govertihdnt, according to
®e, has zlven d cléan chit even to
‘1 Lanka and e Stihalese army
along with certiilii vested intérests in
that afea, Irinbcéfit Tainily are being
sllleg. OF chfse, vur CMet Minister
Ras been assigned by e Prime Mints-
teg to discuss the pro of Tamils
with the varioup groups. But, tccurd-
ing o us; Be I x&
only o t was
Mr. Ra?iev g?ug& which brouzht l‘bout
the- Ingo-3¢i Lenks Agreement .., (In-
teyreptions)

St ¥, GOPALSAMY: Y% bateher
ihommre (Rl PPBLIbNG).

SR K V! THANGRABAGU: We
save the Tamils ...(Interruptiondy:..

SHNT V. A8PATSAMY: To filéher
the %iils by Sn@ig Wir Ay
there .. (lnterruptipm)

V. THANGKABATH: swu
fffm@mam&mnat Helatpg..

(Intermpttons)

il GG >

Bﬁxﬁ . THARGEABAYT: Ii is
not &n‘éﬂf {Enté: ﬂuﬁi‘on.a‘ .. Mr.
Pardbhidfi, the’ Chiet Minister of
Tamil Nadu, after {&fkik¥ t» lfe LTTE
leadership, has said that now ball

id ih the coutt of {Hé Centrsl &Gm

t. 1 B nﬁp RABw whHEM the ball

is now, Sir, Fépentéd réquests ate com-
Jfrom various orzanizations in Sri

a. We até ot su this

ggg;:ﬁ or that gfoup. fot a
ement and fer pedts in fﬁat apéa.
rl;ut that i3 « dlicktldn #iark toddy.

ow, one, group is attacking another

tb‘ and in the procegs, innocent
s are being Killed. (Inserruptions).

K

(e lese coh

VGOPALsm The previ-
GO\:.ammelt, your Government,
f‘@a ttobulcherthe Tasnlls:..
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:SHRI K. V. THANGKABALU: No,
notat gll ... (Interruptions)... I wang
to know from the Gayernment whether
they. are gping to call all the parties
in that area for a giscussion and then
gome to a settlement or they are
going to have discussions only with
one party and then come to a settle~
ment, final kettlemelnt | (intermptzons)

SHRI V. GOPALSAMY: You do not
know that the'*“Hindu” Thas already
said that Mr. Varadaraja Perumal is
romipg for talks, . .(Interruptions). 2 !

SHRI'K. V. PHANGKABALU: There
is no surety...(Interruptions),.. There
is no surety. So far the Government
has not. ¢come forward fo issue a state-
ment in this regard...(Interruptions)
What, the “Hindu” hsg reporteg is not
correct,

SHRI V. GOPALSAMY: It has
alpeady reported that he is coming.

SHRI X. V. THANGKABALU: Is
the “Hindu” the Bible? Is whatever
comes in the “Hindu” to be believed?

.. (Interruptions) . . ,

VICE-CHAIRMAN (SHRY
MIRZA IRSHADBAIG): Mr. Gopal-
samy, I am sorry to say that all the
tfime you are interrupting all the Mem-
bers. This is not a good practice. When
your furn comes, you can speak..
(Interruptions) ,.1 am not allowing you,
Please it down now,

SHRI K. V. THANGKABALU: They
do not know the correct position; they
do not know it correctly.

THE VICE-CHAIRMAN (SHR1
MIRZA IRSHADBAIG): Please con-
clude How. We are very much shert
of time. Please conclyde now.

SHRI X. V. THANGKABALU: There
iy an electe,q G,overmnent there led
By “Mr. Varadara]a Perumal, That
Government is therg now, whether it
is"right or wrong. - is an elected

ent, approved by the Copsti-
tutiod of Sri Teanka and it is there.
Whether you like it or not ix a diffe.

[RAJYA SABHA]
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rent matter, Not enly .an elected Gov-
ernemnt is there, bui also there are
other democrafie forces and they
should also Mbe considered for the
discussion. There is another thing in
Sr1 Lanka. The Sinhala Army is colo-
nising in Tamil areas and this is a
very serious matter. Mr. Gopalsamy
is talking'“about mafiy things. But he
zannot talk about this. .. (Inferruptions)

SHRI V. GOBALSAMY: We are
against colonisation .., (Interruption)..,
#e are against colonisation...(Inferrup<

tigns) - .. .,

" SHRI K V THANGKABALU: Then
why are you supporting them?. .(inter
ruptions) ... You dare supporting the Sri
Lankan Government and they are
killing innocent people there with the
help of the Sri Lankan Govermment
tody. Today, the situation in Sri
Lanka is worsening- and this should
not, contim;e I want to know whether
the Governtiiént is Foing to adopt any
policy to bﬁng Peace in that Fifand or
not. This s the main issue today. I
want to kmow from the honourable
Prime Minister and also the concer-
ned Ministers...

SHRI V. GOPALSAMY: You cannot
expect the short-sighted poliey of the
Rajiv Govefrnment from us. (Interrupe
tions) , ..

-

SHRI M. M. JACOB; Mr, Vice-
Chairman, Sir, Mr. Gopalsamy is not
governed by any rule in this House?
There is no rule pertaining tao Mr.
Gopalasamy in this House? ., (Inferrup<
tions)... He is not following any rule
and he is continuously interrupting
Members fromy this side and he is not
allowing any Member from this side
to speak. Is it the way democra(:y is
to function? (Inferruptions)..

S:HRI V. GOPALSAMY: Why is he
referring to my name every time?
You ask him why he is reternng to
me eyery time. .. (Interruptions) .

SH‘&I M JACO’B ,I!,:Iave you the
mcnopoly " fo ﬂireaten everybody?...

o
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{Interruptions) ... Have you the raono-
poly to threaten everybody in this
House?

SHRI V. GOPALSAMY: You should
adviser your colleagues first. . . (Interrup~
sHons) | .,

THE VICE-CHAIRMAN (SHRI
MIRZA IRSHADBAIG): Mr. Thangka-
balu, please conclude now.

SHRI K. V. THANGKABALU: I am
coming to my point now...(Interrup.
sons) . ., .

., THE VICE-CHAIRMAN (SHRI
MIRZA IRSHADBAIG): Do not quar-
sel amongst yourselves ... (Interruptions)

SHR} M. M.- JACOB: Has WMr.
Gopalsamy the monopaly  te threaten
cverybody? ... (Interruptions) ... They
have also the right to speak.here,..(In-
serruptions) , . . They Bave got a right to
speak here. ., (Interruptions)...

SHRI K. V. THANGKABALU:
Whenever fliey spoke, I did not in-
terrupt and I kept quiet...(Interruptions)

THE VICE-CHAIRMAN (SHRI
MIRZA IRSHADBAIG): Now, please
conclude

SHRI K. V. THANGKABALU: Just
in two minutes, Sir.

THE VICE-CHAIRMAN (SHRI
MIRZA TRSHADBAIG): No, in half-a-
minute,

SHRI K. V. THANGKABALU: Sir, I
request the Government of India to
come forward with a suitable solu-
t{ion afid to help the Tamils in Sri
Lanka to have a peaceful life in that
area.

THE  VICE-CHAIRMAN (SHRI
MIRZA IRSHADBAIG): Thank you.

SHRI K. V. THANGKABALU: Un-
less and until peace is restored. the
., Government should not withdraw the
IPKF. As long as_the IPKF was there,
the people were very happy. That was
the mood of the people. We should
respect the sentiments of the Tamils
in Sri Lanka, not only of the ;{'amﬂs
in Sri Lanka, but also of the people
in Indla. Mr. Gopalsamy was talking
about Mr. Rajiv Gandhi and ‘was say-

ing that the Tamils were butchered.

[ 28 DEC.
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1t is Mr. Rajiv Gandhi only who saved
your life- . . (Interruptians)... It is be-
cause of Raijlv Gandhi that you are
sitting today.- Do not forget that, I

‘will fell- you. You haye viplated all

the noriss, and you being a Member
of <Parfizment yeu went to Sri Lanka
without prior permission of both
Governments. Your leader, Karunani-
dhi, did not appreve of.it. He said: 1
do net know what happened to him.
{Interruptlons) Tt is. the Prime . Minis-
ter of India...~ (fmsetraprions) It is the
Congress Party and Rgjiv.Gandhi whe
brought you to India safely. (Interrup.
tionsy .

SHRI DIPEN GHOSH On a point of
order. Just''moW my learned ; friend
Mr. Thamgkabalu referred to Mr.
Gopalsamys" alleged going to Sri
Lanka and Ra&jiv Gandhi’'s 2eparted
helping him to come out-of!Sri Larika.
It wds never referred to, though he
was a Member of this House, which
was an obligation on the part of the
erstwhile Government. It was never
referred to, though he was a Member
of this House. m cannot g0 on re-
cord.

SHRI M. M. JACOB: Wothing is
unparliamentary in this.

SHRI V. GOPALSAMY: 1 do not
owe my life or anything to Rajiv
Gandhi. I was not saved by anybody
from the Indian side or the
Rather I was gttaciked by the IPKF. I
was saved by LTTE in that island.

(Interruptions)- o

SHRI JAGESH DESAIL: Mr Viee-
Chairman, I have gone through the
Address and I have found in the Ad-
dress how this- ‘Government  works.
They Bave said- regardmg the right of
informatien. T would Hke to know from
the hén, Miiiister whether the right of
inforfivation ‘means corééalment of" ¥n-
formation, distortion of' faformation or
to mislead the people Yes‘terday only
“during " the QueEstion “¥our’ when the
discussion on the price rise whs ing
on, Mr. Mirdhd, the Winister, ‘Htated
that aﬁer tKey came Ihto ‘pdwer “the
r-'rices wér@ going down “told them

a téllﬁ:% h' and ‘mi
&ading s fo ev?}g? ¢ p?f.lces afe
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[Shri Jagésh Dusai)

ctnming: dowii from the month of Octo-
bér 1989 whied this Government was
not in pewer, and that has been borne
cut by ihe paper, the Economic Coun-
cit paper, gives to us. Yesterday Mr.
Mutti Mohsmanad Sayeed, the Minister
for Home Affairs, when hs was asked
a céertéin-question, in the name of
seerecy, in the naille of security, he
&id not distivse the place where Dr.
Rubtya was confinéid was it so
gécrét? fs tMs kind of information
it to bBe Rven to the Mem-
bers of Perdament? Therefore, 1
would like to emphasise that this
Gaovdcoment wuptg to say something
and act {m some other xpanner. What
was the’ performange of some of the
memberg of this Government when
they were in the Congpess or during
the Janata regime? . J would like to
give gome figures, They say that we
have emptied the coffers. They talk.
They want to teach us ho the econo-
my should be run, I wotild give some
facts and figures for this Govern-
ment’s congy Plegse don't
forget the period from 1977 to 1980
when because of your rolling plan you
had ghebilbred’ thy whble econuhsy of
the country. ¥ was corhpletely in a
mess. We juherited such an econgmy
that it. took four years for aur Gov-
ernment to put it agam on the rails.
was your pe;‘formancev In the

year 1919-80, your growth rate was
minus 47 per cenf. In the carlier
years, the growth rate was 5 per cent,
At that time, some of y8ir mernbers,
imcludiby Mr. VajpRyee, were in
poweér. I ¢an understand thet at that
time Tehigh Desam and EXM.K. were
nbt in the. Government. Now the
BIP says that they will see that this
Government rums, They were pariners
in the Govenumeant then, And what weas
the piclurg then? The dismal picture
was minwr 47 per cent growth rate.
Tyery king of amdwtiop went down.
The preduction went
down by lﬁ.zmraent.mtmdsmns
preduction wee less by 163 per cent.
yh wis the wholesalg. price index?
> \qlo tell you wpsitho role

e ERINy
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The wholesale price index had gone
up by 214 per cent. This was their
performance, Why? Becaus, they
had no policy, because they had a
different kind of interest in thé Cov.
efhnieht, The catie thing is going to
happen, this time. I would not like to:
say that the BJP i a right reactionary
pirty. Now théy hdve the Le#t Par.
ties. There dre 30 inany elements in
it. Even the Siv Sensa whleh is with
the BJP is now supporting this Gov.
ernment, If you are going to do it
with the support of thesg parties, thep
I am sure yow will not be a%‘e to im-
plément your gto, Thérefore,
T would 1ike to emiphasfse that if you
want te govéif thly cotintty, thit youw
Havé {o implesgt your manifesta, I
Wil say that éverr th the Address of
your Prime Minister; be did not men.
tio}i tie rames of Panditji or Gandhiii,
T would like t& kmow o whose behest
it wead deone.

Sir; theve i3 sk sbout money sup-
fy. Our Prim, Mipister hay said that
the economy of this opypiry 1:
tered hecause of meney §
was the picture when Mr, ?]Tf ih, ’h
was the Fina Muuster" € high-
est money su%;a 31 cotntry was
in the year 1984-8%. ¥ ‘was 18.9 per
cetf. Todby dMed it is 17.7 per cent.
Do you watt to sdy that & this Prinze
Minister when he was the Finance
Miniser at that time could net control
the ntoney supply, he will be able to
oontro] the money supply now?

SHR] DIPEN GHOS3: Because he
was nhot the Prime Minister at that
time,

(Interruptions)

SHRT JACESH DRSAI. What about
the public sector? 70,000 crores of
rupeeg have been given to the public
goctor in the last five years. And Arif
Mobammad Kbap has got the guts to
gay that Rajiv Gandhi was aﬁamlt the
public gector. As you kbow, the fiscal
conessions by way of pe) mz in-
terest-fres loans o the c sector
on the money depositgd in
sector were given hy this G‘&f:mant

Minieter. Af (het_

hod given all typer of tot : pub-

B N . X e o e
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lic sector because he wanted that the
public sector should be run =fficiently,
What is the picture now? After these
efforts, in the 28 pubiic- septar epter-
prises the production hag gone-up by
20 per cent in the menth of August,
the production has, gone up by 20 per
cent when compared: to lash Augusic
Iny the last- six:months; the produetion
hag gone up by 22 per cent, and this
is because of the efforts made by
Rajiv Gandhi and telling them that:
‘you have to imerease your; eficiency;
and by that you have: te gistsluce’
meee?, and-the: praduetinity has beemn-
achiéveg in the publie seeter, Farlier,
there were losses, But Jgst. year,
akarraojj—if 3 am . e
corrected“—?ﬁxy reEblfLﬁio t:;:%
public sector has been given Rs.
crores, Qut ofthay Re: m m
was by way of equity, IM

mamm& is by w 3&5
giving the m‘ter@é‘t lodn; ‘the
sector.hag earned in- the-Yeaxs 15§7-88

abaut. Ry, 3,000 croves. becausie:, ouk,
Prime Mipistexr hagd -personnally, tam
it upon himself to see.that the-public
sector wopky, efficignidys Apd thig is,
the resulf, And hehad the guts to.say.
that the-previous Brirpe: Mimister wag,,
agninst the; publicmecior. I.think,
syeh kind: of remarks byiasmember of
the Cabing4rare upwarranted, and I.
would like that he should again cheglk,
up why this has happened, And 1
know, and ] do nof want to say about
my persotal’ talls with Mr, W P!
Skxgh or my friend, MF, Dinesh Go-
swami. I’ have got that status, Buf'If
know the story of what had-happeritd:
at that time. But I amenob goimgrto
tell anything. whiely-was-told. to me~
privately, And-ag regards:the, s
and unport trade. .. (Int on)- I
am saying this because jn the Presi-
dent's Add¥ess, th‘ey are saying’ tkﬁt
the whole economy is shattl\;ed AntF
what hes h %
Cheirmen,. Sierould like tozf;;r
one or two figures on this- aspect,. As~
regards the price rise, Trhave.alveady.
said. Sir, in 1985.86, when Mr V., P
Singh wis the Fasnee Miistet] tie
imvorts were 2 the: tunk of Re. 19897
crérés, And they ha¥i'gode uphy 147>
pet cent’ Andthe expisl: for° thet

(28 DEC, 1989 ]

on the President’s 310:
Address
first time in 1985-86, have gone down
by 7.2 per cent. Never have I seen
this kind of a'picturé; So-far, T shid,
we will sge the performance of the pest
Government;; and thig Government;
The performance of some of the per-
sons who have gone from this side to.
tha, side is giso not gpod, The experty
haye gone down, by 8.2.per cent, Mr,
Diren Ghosh, never had it happened
(Intamm

NNNN

SHRI JAGESH DESAIL: I am saying
this: beeanset lg‘; ‘Sdtaar Mukheties-
hay said about
| tt%mom
SHRI DIPEN-"GHOSH’ It is the-
collegtive responsikilityy of the- Gabi-~
net, PForcaly thy evils,, ¥ouw blame the -
then. Finange, Ministes, Mr, V. P.
Singh,. apd. {pe all the, gaing, you ap-
praciate, Rajiv: Gmndbi;anthe Primar
i Mmﬂz

1ad -

SEGRE: JAGESHT DESATh M. Dipeh:»
Ghosh, wity I"amr sayihg - thie’ is: be-.
cause it iy sadd<thut Mr, V.'P Stagh
had to collect revenue by way of
raids. . . (Thtbriuptidng)

St BIDEN GHOSE: Mr. Desal, 1*
catr qubte-frotiyour sp’§’é¢h renderett”

this h’kh MRV P angh.
;;esente “hid’ gudgef We crititised’

it and you supportég* hid"Budget Tcan
quoté.. frot your s

SHRI-YACESH' D!SAI‘. 1 wis the
firsf peréon t opposy, the abblitien of ©
the’ Mstdte: Dutf: You are Lefifsts
nows .. (Bitérrigtions)

SHR) PIPMN GHOSH: ' All>dfyon -
' have supPoriede MES WD, S .
 Budfét. W¥'oppised?

o

SHRT JAGESH DESA: I kave to1d~
| hingc. . (InferrapsongO I yot: wilk to
| heliy:the fidnts: yoil 1WA gotlarge-
' esteted. I'toMd hini;

)
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ot 1eH Wy e dio Tag
#; oy faw well SmET | WA
Il GuEw cfewr @ o gw A
I faa- dR At ST o9r |
... (sa=aw™)

SHRI JAGESH DESAIL: As 3 Mem-
ber: of this House, I am speaking. I
have my own views, Mr, Samar
Mukherjee is saying that because of
raids, he was able to collect the reve-
nue, by way of taxation, " Mr. Samar
Mukherjee said that because of raids,
Mr, V. P, Singh was gble to collect
revenue. But what is the picture?

SHRI DIPEN GHOSH. It iz a fact.

SHRy JAGESH DESAI:; Your paper
says something different please,
(Interpuptions) -

In the case of G.D.P., eatlier, it was
2.1 per cent. But when Mr, V. P, Singh
was the Finance Minister, it went
down to 2 per cent. Again, it went
up. But I must say this. It was in
our election manifesto; about unearth._
ing black money. Mr, V, P, Singh
did some good work. (Time bell rings).
It was the collective wisdom of the
Government. (Interruptions)

Another thing is, you have not pro-
vided any funds here for slum im-
provement. I do not find a single
word jn the Address regarding provi-
sion of funds for slum improvement.
Nothing has been mentioned about
housing for these people, Earlier, we
Were giving grants to the State Gov-
ernments for slum improvement. It is
these people who live in glums who
produce the various goods. For im-
proving their condition, we provided,.
our Government provided, funds, But
your Governmenf{ has not provided
any funds for thig purpose and the
Addressis completely silent op it. Of
course, we have given time to yeu
You stick to yowr programmes. If
your policies are progressive, we will
support- you. :But you canngt solve
the problgms,, “You camnet do it be-
cause; yoy: have) tsocompromive- with
the B.J.P., on the onehand,swhich-is
a reactionary party,.-I believe, and
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Communists on’ the other. You can-
not do it. (Interruptions)

Then, about the right to work. You
said that you would give the right to
work, On that basis, you get the
votes. You got the votes from the
younger generation in the name of
giving them employment. Bwt what
have you done? The youth wil] orga-
nise themselves, They will arise.
Earlier, they did not have this a, a
Fundamental Right and, therefore,
they did not understand the implica-
tions. But you said you would give
it. In his speech on the television,
your Prime Minister said.. .

SHRI DIPEN GHOSH: Our Prime
Minisgter. N

SHRI JAGESH DESAI: Yes, Our
Prime Minister,

SHRI DIPEN GHOSH: Admit it

SHRI JAGESH DESAI: The Prime
Minister said in his television specch
that they would give this right. He:
has said this after assuming the office
of the Prime Minister, Therefore, it
is the policy of the Government, But
now they say that they will try te do
it. People are not going to be hood-
winked by this. Let us know from
where you are going to find the re-
sources,

With these words. | oppose the
Motion of -Thanks on the President's
Address. I have given notice cf some
amendments and I will speak at that
time, Thank you.

SHRI DIPEN GHOSH: Mr, Vice-
Chairman, Sir, I thank! them that they
are applauding the thumping desks
while T rise to speak,

SHRI §. B. CHAVAN: You are mis-
taken.

(SHRI V. NARAYANASAMY: We
thumped the desks for Mr, Jagesh
Desai’s speech. Don’t think that it
wis for yéursell,

SHRI DIPEN GHOSH:. There is an
expression in English ‘pot calling the
kettle plaek’.- H-grie has-tor understand
the ijmeaming-and the- -implication of
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this _expression, one has just to go

through the speeches made by my

learned colleagues from the other side,

belonging to the Congress (I).

Whatever they have criticised, what-
ever they have said and whatever
they have suggested as a modification
to the President’s Address by way of
amendments, whether it is in regard
to Jammu and Kashmir or Punjab or
the Ram Janambhpomi-Babri Masjid,
controversy, it is al] the legacy of the
past which, the new Government has.
inherited, Even Mr. §, B. Chavan will
agree with me, He was the Home
Minister at the Centre when the Pun~
jab  situation siarted worsemng
Therefore, I say, whether 1t is the
Punjab problem or the Jammu and
Kashmiy issue or the Rapp Janam-

minBé'.bm Masjid controversy, it
d1d not happen in a day or two, Sure.
ly, the Congress (I), gs the ruling
party at that time, has to admit ‘that
its policies were faulty.

THe Vice-Chairman (Shri Satya
Prakask Milaviya) in the Chail‘

Before criticising or before demand-
ing any plan of a,ctwn from the new
Government, What they could not do
during the last five years, they now
want the same thing to be done by
the new Government in five days.
That is why I said that a pot calls
the kettle black, Mr, Vice-Chairman,
the most hallmark of this Address is
the Government’s promise fo restore
the hitherto throttled democratic insti-
tutions and the rights of the people
by the erstwhile Government. Sir, you
are aware that many a time in the
past when the question of minority. or
majority of a ruling Gwemmet_ltq
came, we in the opposition always
wanted the majority of the ruling
party to be assessed and defermined
on the floor of the Parliament or on
the floor of the Legislature. Tnstead, it
was being determined in the crrant;
bers of the Governors or in the Rash-
{rapati Bhawan. Sir, for the first time

[28 DEC. 1988 ]

on the .Presideyt’'s 314
Address
in the history of India’s parliamen-
tary democgacy that principle, that
demgnd of the opposition has been yp-
Held by both the President of India
and the Prime Minister of the new
Government. For the first time, it was
the President of India who called Shri
V. P. Singh to form the Government
and asked him to prove his majority
on the floor of Parliament within 30
days, Itwasfortheﬁrq.tt e that
our Prime Minister had sought the
confidence vote on fThe floor of Lok
Sabha and secured the confldence of
the entire Lok Sabha, It is ypfortunate
on the part of the Indian parliamey-
tary demo;-,rac that the largest oppo-
sition party in the Lok Sabba could
neither oppose mnor accept that vote
of canfidence, .it rould neither ivote
against nor in favour. Of coumrse, I
know, having lost the power then
have been reduced f{p a hung party,
not ‘hung p “gament’ So, Sir, what I
wanted to imipress upop you is that
if one is to find out the watershed fiix
the President’s Speech thig- ypar, he
will have to find j¢ gut. in paragraph:
12. This Government have staried
doing its work, upholding, the demo-~
cratic principle by gseeking vote of
confidence op the floor of Parliament.
S0, in paragraph 12, rightly to the
profess....(Inferruptions), 1 am not
reading. They ate gofng to repeal the
59th Amendment to the Constitution
which bad taken away even the right
to life, not simply otker fundamental’
rights. Phey have promised to repeal
the Postal Bill by which tHe erstwhile
Gevernment had sought to intefvene
into the privacy of individual's life.
Sir, I am; not going to waste my-
time ower what they have promtsed,
but I must thank the new Government
on behalf of myparty that they have-
promised to restore the hitherto throt-
tledt demoetatic institutiens and rights
of the people taken away by the erst-
while Gbvermmetit. But bere I want to
point ‘out and surely the Minister
will take nate of it...

~

SHRI S..B,- CﬂAVA,N He is not
takmg notes. at all; | - -
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‘SHRI ‘DIPEN ‘GMOSH: They will be
ta ‘notes. Fou Etow, ‘you'had been
the . Wio 4akes the notes
and on whose behalt you wpesk afill
through whose write-ups you spoke. I
know thxt.

SHR1 & B. (CHAVAN: On -whose
behalf? The bureaucracy?

SHRI DIPEN GHOSH: Naturallﬁ
You nesd ndt provoke nfe. 1 can e

you who takés the notés and 6n whose
noting you give the 1éply, or madke fhé
speécbes kay. Had I not s¢én dorme
of ‘your p’aﬁy metiliets taking evén
the riéts ‘trom {he PMitérs Yrom the
ggnery, e T would not have Stated

all thege tHings.

SEHRI M. M. JACOB:.. . . 1had
statement, Tven at that time when he
rwntioned dt. . .

SHRI DIPEN GHOSH: It is on
record, Mr. Jacob, you had t6 express
regret for that.

SHREY M. M. JACOB...I had said
133% Wréy cdthe 10 ves Hfe @nd ABt any
#Moer, if $6u are reférifng to some
inéd8ent whi¢h h&pgehed.

SHRI DIPEN GHOSH: 1 would like
to draw your kind attention to this
‘Particylar aspect- whial bas been mien-
tiemed by my learned colleague, Mr.
‘Chaturanan Mishra, thet the previous
‘Government had introduced a Bill in
the Rajya Sabha—i.e the Industrial
Dbisputes and Trade Union Amendment
Bill-—with the intention of taking away
the trade union rights of the working
class of our eountry and making the
workers of eur coumtry obsegquious to
the employers. I would urfe upen the
Government, while they have already
promised to restore the hitherto throt-
tled demwocratic imstiutions and the
demogratie rights of- the people andé
they have also promised to repeal
some of the Acts passed by the ebst-
while Government, that they should
withdraw that Bill—i.e, tie Industrial
Disputes and Trade Union Amend-
ment BilL

THE VICE-CHARMAN
‘SATYA PRAKASH' Mm‘ﬂm% r
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want to make a request to you. Kindly
coftclude at ¢marter to five.

SHRI DIPEN GHOSH: Okay, thank
you. You are very generous to me.

Sir, at the same time, I would like
to point out -that hete in paragraph
12, it has been mentioned that the
amendment to the Commissions of
Inquiry Act which sought to permit
withholding of vital information from
the people ahd Parliament will be re-
moved froyn ihe Stitute Book. You
kndw the ebntext in which it came—
in order to fhe Thakkar Coti-
missfon’s Repokt from Parlisment and
fiom the peoplé. For that purpose,
the previous Goveérnmeént had amen-
ded that Act. Bu.t when some excerpts
wefe publihed by 50 newspapers
and we in the Opposition insisted on
the publication of ikie entize report,
though finjtially they denied and said
that what was published in the news-
paper report was not correct, but
afterwards they had to lay it on the
Table. But they dig not lay on the
Table the entire-Thakkar Commis-
sion’s Report. They suppressed that
part of the report wherein  Justice
Thakkar had indicated the existence
ot the hand of ihe foreign agencies in
the assassination of Mrs, Indira
Gandhi and also thefr connection with
some officials in the Prime Minister’s
office and.m Government of India in
the MinIstty of Defence. T would re-
quest the new Government to lay on
the 'fable that suppressed part of
the Thakkar Comrmssiops Report so
that the peopfe and Parliament can
come to know the foreign agencies
which were behind the assassination
of Mrs. Gandhi and the officials fhere
at that ’dme in the Ministry of Defence,
of Governemnt of India or in the
Frime Minjster's O#lca .who had com-
plicity with those fereign agencies.

Sir, now I want fo say a few wordd’

about- my senior colesgwe; My S. B.
Chavan’s-remarks made yesietday and
my another semior colleague, Mr.
Jagesh Desai’s remarks made just now.
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Mr. Chavan obviously owed an ex-
nlauatxon to this House as ex-Finance
Minister whﬂe taking part{ in this
dehate, rebuttmg some of the peported
remgrks made by some of the Minis-
ters outside Parliament about the eco-
nomic condition of our country. On
the eve of fhe election he was the
Pinance Minister. After spme hours
we are going to discuss the gponomic
note also. So, naturally, I de net want
to waste much time by discussing that
aspectf. But only 1 want te say one
thing. Mr. S. B. Chavan has stated
thyt there was continyity, that no
cg@qa‘ :e%m e ai any

js true, “Therg Is con-
ﬁ@xtfmggt contingity by what? Con-
tinuity b;( gowing indepledness. Yoy
had kept the goﬁers ‘tll pr  rather
hﬁg-ﬁ quarter-tull. ‘You ;:a nbt
ers to bg em ty. By
u“{hat’ mcreasing indeb eane8§
sjopl‘e ouiside do not understand it.
hen a commercial firm runs short
of liquidity, that firm goes to the bank
and draws an overdraft. That com-
mercial firm hag to Pay back. But
what happegs in the case ot Centrll
Government? It draws a s
treasury bill on the Reserve Bank of
Indla When the question of paying
bacik that treasury bill comes, then, it
draws another short-term treasury
bill This way the continuity goes on.
That apart, there is commercial bor-
rowings. With the continuity the in-
debfedness of the Government in-
creages. So, according tp the OECD
report, the internal and external debtg
together constitute Rs. 1,96,000 crore§
just when Mr. S. B. Chavan was the
Finance Minister.

SHRI JAGESH DESAIL: What about
thy ascet cfeated?

S8HRI DIPEN GHOSH: Y con tell
you fhat eccording to tire last Budget
presented by Mr. Chavan the tofal
asset was shert, was less by Re
50,000 croves than the #tal Hability.
You check up that Budget. I am not
going to waste time en that. That it
why, whatever giremgih you wihnted
portray the Indian economy that way

[28 DBC. 19801
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—]1 am not in full agreement with
w.};at tm,t ote suggests because that
imately bad to suggest a
rasy pictgrg—-that rosy picture is not
a rosy picture really, What has con-
tributed to that higher growth rate?
The services and then the consumer
gordy, not the Wwage geods, consumer
dyuyables.

So, the necessity Is for a shift in
the gcononuc policy, a shift from the
previous policy which I expect from
the new Government, There are seme
lw:d npﬁqns, and those options have

ted. There must be a cut
.imng 2 ust be a restraint,
if not toTal oﬁﬁb tion to the multi-
ngg(mal‘ ations’ eatry “infto our
country. e tust be“an effective
eﬁott t’g reauce indebt®dness, to reduce
dependence on debt. °

SHRI A. G. KULKARNL: Why is
Mr, Qorbachev inviling maltine-
tiomals?

SHRI DHYEN GHOSH: To that 1
will reply afier the Houms- padjourns.
You eome 10 my house. I will explain
whst Mr. Gorbachey hapg gstated, and
what my stand fs,

THE VICE-CHAIRMAN (SHRI
SATYA PRAKASH MALAVIYA):
Over 2 cup of tes.

SHRI DIPEN GHOSH: Ower a cup
ot tea of course.

SHII A G. KULEARNE: Pldise
give fie,

SHRI DIPEN GHOSH: §ure. You are
invited to my place,

SHRI A. G. KULKARNI: You are a
communist, I know.

SHRI BIFEN GHORH: 80, Sir, I ami
going to complete my splech. I would
ke te have & specific @larificatiofi
#rony the new Governrment. J¢ has net
been thet way very wmweh spedifically
mentioned. That is whet Me. Yishwarit
Sinka menfioned while mMoving the
reption. ¥ou know,; Sir, Intlundirig yeu,
whin you wel® i this Ofjositioh, that
we had opposed Pepsies coming to our
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country. We opposed not because the
Pepsi ‘was a bad product, but because
of the priorities and emphasis to be
given tp which sSector—this sector or
that sector.

SHRI GHULAM RASOOL MATTO:
Do you want fo go back on interna-
tional commitments?

, SHRI DIPEN GHOSH; No, I don't
want to go back on international
commitments, but my friend does not
Know the agreement which the Punjab
Agro-Industries and the Pepsi had
entered into with Voltas, now, thai
Pepsi is trying to back on their agree-
ment, Now they are saying that accor-
ding io that agreement they cannot
export, according t{o the agreement
they cannot produce these things. So,
they wanted to bend the rules. That I
have slready peinted out to the new
Prime Minister. I know he ins and
outs of that agreement and the activi-
ties of Pepsi going en in-India. I have
already wrftten to the Prime Minister.
So, T would request our Leader of the
House when the Prime Minister
replies, I would be happy to know his
repction about this,

Finally, Sir, yesterday Mr. Chavan
had pointed out about Super-301. You
know my party’s position. When
the previous Government led by Mr.
Rajiv Gandhi was here. It was I who
raised this, issue on the floor of this
House. Rajiv Gandhi also did not
clarify though he might have clarified
to Jagesh Desai.

SHRI JAGESI;I DESAI: No, (Inter.
ruptions)

SHRI DIPEN GHOSH: I know what
is the' "relationship between Rajiv
Gandhi and President Bush and when
President Bush came Koy @& personal
letter was exchanged - betvicen Rajiv
Gandhi and President Bush ang Lady
Rajiv Gandhi #nd Lady Bush, (Inter-
ruptionsy I know that. That is why I
started” with ‘the English vayisg pot
calls thy .tettle Blick’. Thet way they
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have no cheek to criticise this Gov-
ernment on this issue becduse what-
ever American infervention has taken
place in the Tidian economy and in
its poliffcal affairs, that has taken
place during the last thirtynine and a
half years ruled by the Congress
party.

SHRI JAGESH DESAI: And what
about the two and a half years of
Janata rule?

AN HON. MEMBER: Coca Cola was
kicked out then.

SHRI DIPEN GHOSH: I can quote
from Rajiv Gandhi’s speech, what he
said in the Rajya Sabha here after
hig last visit to the United States:
“Now the USA is a greater pariner in
our trade” He said so on the floor
of this House. Mr. Vice-Chairman, Sir,
wa want a clarification from the Prime
Minister of the new ‘Government on
the reported news in India Abroad about
Super 301, X : ’

While concluding 1 want to say
that we stand by the non-alignment
policy of our country. We stand by
the policy of peace against war and
against intervention by the imperia-
lists, but we want to tell them—we
have already told you—that the policy
of non-alignment was not the policy
of any particular individual Prime
Minister, whether it was Jawaharlal
Nehru, Indira Gandhi or Rajiv Gandhi.
It was the policy of the people of
India. And no .Government in India
could dare oppose that policy because
it was the policy of the people of
India, So, in conclusion.-1 would say
because this new Government has
been installed by the people’s mandate
and the sfability of this Government
lies in the fulfilment of the promises
given to the people, I have full faith
and confidence In the new leadership
and the new Government that it would
fulfil the promises it has given to the
people. The President’s ~Address is
very short but very ' specifie, Tt Is
indicative of thefr ' fortlrighthess of
the promises “tha%te tootha péople. It
Is dldo Indicative of thefe sinéerity {o

X
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fulfil the promises made to the people.
I hope with the support of the people,
they will fulfil these promises. I sup-
port the Motion of Thanks to the
President’s Address. Thank you.

THE  VICE-CHAIRMAN - (SHRI
SATYA PRAKASH MALAVIYA): shri
Syed Sibtey Razi. Please take 56
minutes.

SHRI SYED SIBTEY RAZI (Uttar
Pradesh): Why thig discrimination?

THE VICE-CHATRMAN (SHRI
SATYA PRAKASH MALAVIYA): Be-
cause there. are many speakers from
your -party.

SHRI JAGESH DESAI: The Janata
Dal has taken more time than the
allotted time. - )

SHRI SYED SIBTEY RAZI: At least
give me ten minutes,
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fredr giw gre gak Mg %;?;
ey ® iy Teft e Y woorw
foeft gamede dvig M gE A
wat ¥ FwTEwrd wraEs a¥ s far
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SHRI GHULAM RASOOL MATTO:
Madam Deputy Chairman, [ have to
bring to your kind notice that now the
Leader of the House is not here, and
we have allotted business of four to
five hours. Is he aware that the House
will have to sit Iate willy-nilly to
transact the business? There are two
Bills, one Short Duration Discussion
and one Statement. Is he aware that
the House has to sit late? Has he
made arrangements for the Members
for sitting up to 11 o’clock?
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THE MINISTER OF STEEL AND
MINES WITH ADDITIONAL CHARGE
OF THE MINISTRY OF LAW AND
JUSTICE (SHRI DINESH GOS-
WAMI): I will convey the message to
the Leader of the House.
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TRE DEPUTY CHAIRMAN: He will

convey the message to the Leader of
the House,
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SHRI CHATURANAN MISHRA: If
he can tske notes on behalf of the
Minister, he can arrange it alse.

SHRI SUBRAMANIAN SWAMY:
But the coffers are empiy, according
to them. Where from do they get
money?

SHRI DINESH GOSWAMI: We will
borrow from Mr. Subramanian Swamy.
1 know he has enough to give ys.
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THE DEPUTY CHAIRMAN: We
must welcome Mr. Ram Awdhesh

Singly.

SHRI V. NARAYANASAMY: We
were worrjed about his whereaboubs,

SHRY MARZA IRSHADBAIG: The
credit goes to me; this is because of

me only.
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SHRI SHABBIR AHMAD SALARIA
(Jammu and Kashmir): Hon. Deputy
Chairman, in the debate on the
President’s Address, it has been
said that certain improvements will
be made and certain laws will be
amended. We welcome that. But we
feel that so far as the question of
removing certain draconian laws is
concerned, it has not engaged the
attention of the President. Moreover
the question of the removal of the
Trade Union Act has also not engaged
his attenfion.

So far as the State of Jammu and

Kashmir is concerned, the question

has arisen as {o the conditions prevai-
ling there. I would submit ihat the
conditions in the State can be set right
if it is taken into consideration that
the erosion of article 370 by bringing
in article 249 and making it applic-
able to the State has to be removed. If
the people of the State are allowed
employment in the Central Govern-
ment departments, if the various
roads, the histeric approaches which
the State of J&K has had in the past
with. the rest of the country and with



4w mon o

PRCSeo

355 - Representgtion
of t
[Shri Shabbir Ahmed Salaria]

the rest of the world, such as the
Urn: road and the Suchetgarh road,
are opened for the people of Kashmir
and if electricity and other needs of
the people of the State are met, the
conditions in the State can be im-
proved. The fact that there have
been large scale communal distur-
bances in India has obviously affected
many States in the country. They have
affected the secular stature of the
country and secular structure of the
country. In Jammu and Kashmir,
where there is a Muslim majority,
the peorle had acceded to a country
which enshrined the principles of
secularism and socialism, as enuncia-
ted by Mahatma Gandhi. But in actual
practice, what happened is that
Mahatmit Gandhi, that great leader,
himself fell a prey to the bullets of
communalism. India has been wrought
by so miany communal riots that the
faith of the people in the existence of
the socizlist and secular structure in
India hag been shaken, If the turmoil
in Punjab and the turmoil which is
there in Kashmir is to be arrested,
we should arrest the forces of com-
munalism which are spreading
throughout fhe country. Mr., Asad
Madni has clearly pointed out the
present conditions in the country.

THE DEPUTY CHAIRMAN: Please
conclude now.

SHRI SHABBIR AHMAD SALARIA:
Unless and until these conditions are
remedied, how can the confidence of
the people be restored” If that is to
be restored, this thing will have to be
checked.

Moreover, in the Address it has been
said that the land laws would be re-
formed and fhat land would be given
to the tiller. That is a statement made
by the Central Government, whereas
it is not within the power of the
Central Government to do all thaf.
Similarly, when you say that the right
to work shall be given, it wag said
in the manifesto, but that does not
find place in the Address of the Pre-
sident. That means, to that extent
the manifesto was overly done, In the

[RAJYA SABHA]
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circumstances, therefore, I would sub-
mit... (Time bell rings) Madam

Deputy Chairman, please give me a
minutes.

1 would submit that in the circum-
stances, in order to bring about con-
ditions whith will enable the country
to progress...

THE DEPUTY CHAIRMAN:; Please
take your seat.

SHRI SHABBIR AHMAD SALARIA:
... it is necessary that not only
the communal tangle and the com-
munal disturbances should be undone
but also we should o one thing that
we should restore those rights of the
people throughout the country includ-
ing the State of Jammu anft Kashmir
with greater stress-on the restoration
of democracy, on the restoration of
the status of the State of Jammu and
Kashmir so that the present situation
is avoided.

THE DEPUTY CHAIRMAN: Thank
you. We shall now; take up the Repre-
sentation of the people (Amendment)
Bill 1989.

SHRI ISH DATT YADAV: What
about Mr. Ram Awadhesh Singh?

SHRI RAM AWADHESH SINGH
(Bihar); Madam Deputy Chairman. .

Swawafa : a9 gFF! 99t grady §?

I 'won’t allow. That is closed. I declare
that that debate is closed, and the
reply will be affer the Question Hour
tomorrow. Finish.

—

THE REPRESENTATION OF THE
PEOPLE (AMENDMENT) BILL 1989

THE MINISTER OF STEEL AND
MINES WITH ADDITIONAL CHARGE
OF THE MINISTRY OF LAW AND
JUSTICE (SHRI DINESH GOSWAMI):
Madam, I beg to move... (Interrup.
tions). ..

THE DEPUTY CHAIRMAN: Don’t
disturb the House when the Minister
is ~on his legs. I dont allow you.
fedz e fin Y maow adr wv
I have given my ruling,

Jro————



